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CENTRAL A1)M INISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

0A29,67, 8.7, 113. 1.26, 137, 181,2l2,266,28, 
269,277..2.81, 299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32, 3.29, 331, 333, 344, 345, 346, 347, 
348, 350, 351, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373., 380, 381, 38 ;  386, 388, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444,453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.Gcorgc Joseph, Administrative Member 

OA 29/2013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

LP.Latheef 
S/o Atteka 
Thiruvathapura, Kiltan island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



ib 0 
4. 	The Executive Officer 

Village (I)weep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5. 	ThePrincipal 
Government enior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union territory of Lakshadweep-682 558. 

Maisha.T. 
S/cs Kidavu Komalam 
Thnakkal House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alimapura, Kiltati Island 
Union Terriiory of Lakshadwcep-682 558. 

Razi 
/o 'th Koya 

?u'hiathkila 111am, Kiltan Island 
Unipfl Trritoiy of Lakshadweep-682 558. 

Sad N/Iuharnmed Koya C.H. 
Sb MuthuØya 
Chainayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra[eek Khap i-I.M. 
Sbo Abdul Rehrnan 
Aiyar ltIous , Kiltan Island 
Unioli Territory of Lakshadweep-682 558. 

(By A4)ocatc Mi Shabu Si ccdhai an) 

Versus 

Respondents 

Applicants 
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I. 

	

1 	41 nion Territory of Lakshad weep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Jsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory  of Lakshadweep-682 558 

(By Advocate.: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	bA 87/2013. 

1. 	Abdul Salam P.P., age 43 
Sb' Saidmuhamrned 
Puthiyapura, Kiltan Island 
Lakshadweep. 

2. 	Sdjd Khn, age 33 
S/b Sciuhmmed 
I<attiphtJ-IDuse, Kiltan Island 
Lhd./be. 

• 	 V 
V 	

L 	 V 

(By Advàcate: Mr.Pratap Abraham Varghese) 
I' 

Versus 

The Administrator 
Ui ion Territory of Lakshadweep 
Kavarathi -682 555 

Tiretor, Department of Science & Technology 
Lalshadieep Administration, 
l(àrathi' Iland-682 555 - 

V 	J, 

$u 	
J
ivisibnal Officer 

Me of th Environment Warden 
D$itment of Environment and Forest, 
Kiltan Island, Lakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Ki itan Island, Lakshadweep-682 558 

V 	

V 

V  

Respondents 

App! icants 

Respondents 

/ 
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(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 3) 
(Mr.R.Ramdas - R4) 

4. 	OA 113/2013 

Muthukoya T.P. 
S/o, Kidave 1-laji 
Thiruvathapura, Kiltan, Lakshadweep. 

SaIihP. 
S/b Ibrahim Haji 
Pandara, Kiltan, Lakshadweep. 

Yaèoob P.K. 
S/o Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

Au Mohammed 
S/o Attaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
S/o Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep. 

6.bdu11 aA. 
SboKidve T.P. 
41ioI Kiltan, Lakshadweep. 

Mua'vai 
S/o Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

Sathar C1-I. 
S/o Mohammed P. 
Chadipura, IiItan, Lakshadweep. 

IaheemP. 
S/Q Mohammed V, 
Pa1dodt, Ii1an, Lakshadweep. 

lh 	ee odP.1. 
Sb Kunhi Haji, Pallithithiyoda, 
Kiltan, Laksh adweep. 	 App! icants 

(By Advôcte: Ms.Daisy I Daniel) 

Versus 

( 



	

•• 
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1. 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

	

2 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558, 

The Ebplbyiént Officer 
Kavarathi, Lkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

Hortkultural Assistant 
Vil1e (Dweep) Panchayat, Kiltan-682 558. 	 Respondents 

(By Advocate: MhS.Radhakrishnan-R1,3,4&5) 

	

5. 	OAi262O13 

Asau1la K.C. 
Yousuff 

Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

kurihi.M. 
So. Ambukoy 
Maidumiil,Filtan Island 
OTöf Lkshdweep-682 558 

Nàsàr:K. 
Sb Mohamrneä 
Kônialarn Ki!an Island 
lJTfLaksh4adweep-682 558 

Saièin P.P. 
Sb Hamsa 
Piithenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

RfeckP.P. 
Sbo Chandan 

urabijura,:Kiltan Island 
UT of Lakshdadweep-682 558 
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Kunhi K.P. 
S/o Pukoya i. 
Kattàmpally, Kjltan Island 
UT of Lakshdadweep-682 558 

Abdul Kasim P.V. 
S/o Mu fleer 
Pentãniveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

TFie Dflctor of Panchayath 
Union Territoiy of Lakshadweep 
Kavarathi 1s1ard-682 555 

The Chairperson 
Vil1age (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Ki lt1ari Island, Union Territory of Lakshadweep-682 558 

5.heErivironrheiit Warden 
Department ofEnv i ronment and Forest 
Zbnal.Office,Kiltan Island 

rion Territorof Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	th4r.S.Radhakrishnan (Rl,2,4 & 5) 

6. 	OA137/2013 

Jalaludheen K.K. 
Sb Shaik Poovalap 
Foovlap House, Kiltan Island, 
UTfLaksIa'ep-682 558. 

! 

2. 	Qrul.Islan1:C.H. 
1&1j.iallak6yã 

1ó,shiyoda, Ki.tan Is land, 
UF of Lâkshad'eep-682 558. 
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Ibrathullà T.K. 
S/o Aharned 
Thenaka! House, Kiltan rsland, 
UT of Lakshathyeep-682 558. 

Ameerali A.P. 
S/o Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Syed Mohammed Koya K.P. 
S/o Mohamrnd 
Kanjipura House, Kiltan Island, 
LTIT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/o Muthukoya 
Ammipdra ITlouse, Kiltan Island, 
U1' of Lakshadweep-682 558. 	 Applicants 

(By Advocate: Mr.habu Sreedharan) 

Versus 

UniOn Territory of Lakshadweep represented by 
th Adhiinistrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshad weep 
Kavarathi Island-682 555 

I .: 

The .Chaiipr.son 
Village 	v3) Panchayath 
F,i,1tn Jsland,LJiion Territory of Lakshadweep-682 558 

	

'• 	T •ExecutivOfficer 
Vil1ae (DweD) Panchayath 
Ki,it IslandjJriion Territory of Lakshadweep-682 558 

	

5. 	The Assistahngineer 
Electrical Sub Division 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advocate: Mr.Sdhakrishnan (RI ,2,4 & 5) 

7. 	OA 181/2013 

I. 	Sadakathulla.A, age 38 
S./o Kunhi Ahammed 
Ajnäd House,, Kiltan Island 
Laks!iadweep. 

2. 	Nararulla P.T., age 26 
Sb Kunhi 
Pal!ithithiyoda House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
Uiion Territory of Lakshadweep 
Kavaiathi-682 555. 

ThQ Chairperson 
Viflage (Dweep) Panchayath 
1Kiltan-682 558 

Diret5iof Pahchayat 
Qepartmertof Panchayath 
Kaarathi-682 558. 

(By Advocate: Mr.S.Radhakrishnan (R1& 3) 

8. 	O.A No. 212/2013 

P.P. Havvabi, W/o. Abdul Salarn 
Labourer, Agricultural Department, 
Ati Island, Rsiding at Pallipurarn I-louse, 
Uh Territbry of Lakshadweep, 
Aii. isltnd. 

(By Al:yocite: MrkJaju Babu) 

Versus 

I. 	The Director of Agriculture 
Union Territory of Lakshadweep 
Ka'iaratti Island - 682 555. 

I 

• 	- 

; 4 4  

Applicants 

Respondents 

Applicant 
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2. 	The Administrator 

Union Territor' of Lakshadweep 
Kavaratti Island - 682 555. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

9. 	O.A 266/2013 

SabirAli.K 
Kuriyathfyod,al House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Islaild. 

K'1.C.Jaffer  

Pai<kipura Iduse 
Kâlpeni Island: 

i-Iabsa. A 
Alikome I-louse 
Kiltan Island. 

A.P. Naseema 
Aynapwa I-louse, 
Kavratbi Island. 	 Applicants 

(By Adioca.:  Mr. K.13. Gangesh) 

Versus 

&Adminitor, 
din in i stration of the Union Territory 

of Lakshadweep, Kavarathi —682 555. 
The Director (Services) 
Adminiron of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

bepartment'? Environment of Forests 
tJnipn Territory of Lakshadweep, 

~ jr

Kavai:athi 
- .82 555. 	 Respondents 



.1 
	

'Eli 

(By Advocate: Mr. S. Radhakrishnan) 

10. 	O.A No. 268/2013 

M. Noorul Ameen 
S/o. K.C: Sayed Mohammed 
Mu!ayan I-louse, Agatti Island 
Union Territoiy, Lakshadweep. 

2. 	B.M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Laks had weep. 

(By Aqvocate: Mr. Grashious Kuriakose) 

Versus 

1. 	The Adminisrator, 
Union Territory bf Lakshadweep, 
Kavài'athi - 682 555. 

Applicants 

The Director of Panchayath, 
Deprtment of Panchayath 
Kavaratti —.6,82 555. 

Dircctbr of Sciënce and Technology 

i Envir9nhlSnt,. 
Uiidi'i Teiifor of.Lakshadweep 
Kavarathi 682 ,555. 

Di rector (Labour & Employment) 
Kavarathi —682555. 

S pécia1 Offiet 
Village (Dweep Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

11. 0A269/2013 

Aham*i'cd BasheerA ; C., age 32 
S/oT.Yoiiiiuis, 
Araka1httaHou'Kiitan Island, 
Lakshadwep. 

r 	'' 
(By Alvpcate:MrGràshious Kuriakose) 

Respondents 

App Ii cant 



• 
\/ersus 

 1 	rninisttor 
Union Territor' of Lakshadweep 
Kavarathi -682 555 

 The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

 The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

 Director of.Pdnchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
i!!age (Dweep) Panchayath 

Kiltan-682 558 

Horticltural Assistant 
Village (Dvieep) Panchayat, 
Kiltan-682 55. 	 Respondents 

(By Ad''ocatc 	(Mi S Radhakiishnan (R1,3 & 6) 

12. O277/2OJ3, i , 
Harneeaad, age6 

lit,

D/o Sid Mihamrnèd 
L 	 4' 	At 

NambichainHouse, Kiltan Island 
Lakshacwp' 	 Applicant 

(By AdVocate: Mr.Grshious Kuriakose, Sr.) 

Versus 

1e Adiiiinisfrator. 
UT of Lakshveep, Kavarathi-682 555. 

T; 

Di tOr pPanchayath 
Depaitit f Pan chayath 
Ki'hiáthi 68 -2 555. 

• 	 F J 	 • 

Executive Officer 
Village (Dwee) Panchayath, Kiltan-682 558 

-. 

• 	•. 	 . 	., 	I 

• 	i; 
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4. 	Chairperson 
Village (Dweep) Panchayath, 
Kiltan-682 558. 	 Respondents 

(By Advocate: Mr.S.Rdhakrishnan - R1-3) 

13. OA' 281/2013 

TahaP 
S/o Sayid V.K. 
Vallomkadiyodu 
Kiltan lsland, Lakshadweep 

	

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

The' Administrator 
UT of Lakshadweep, Kavarathi-682 555. 

Direétor 
Science & Technology 
çhtlat-682. 556 

Director of Panchayath 
Rural Development Department of Panchayath 
Chctlat-682 '556. 

Chairperson 
Village (Dweep) Panchayath 
Chetlat-682 55. 

Addi. Sub Divisional Officer 
Chetlat-682 556. 

Jünibr Scientific Officer 
Chetlat-682 556. 

Accounts Offider 
Secretariat, Kvarathi-682 555. 

(By Adocaté: Mr.S'Jadhakrishnan-R1-3 & 5-7) 

14 OANo 299/2013 

Respohdents 



A.K. Sajeed 
Akkara House 
Kalperi islanL• 

P. Haeeriä 
Poodyem House 
Kalpeni Island. 

A.T. Ahadabi 
Athanam Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandaram 1-louse 
Kalpeni Island. 

C.P. Nooilehah 
çhemmanam Palli I-louse 
Kalpeni Island. 

6 	A.K. Beebi 
Arakkalar House 
Ka1eni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni lslard. 	 Applicants 

(By Adoçae: Mr.K.B. Gangesh) 

Versus 
'I f 

I. 	The'Admiilistiator, 
Adiiiinistration of the Union Territory 
&fLakshadwcp, Kavarathi —682 555. 

ihe Director. Seiices) 
idrninistrati 9p of the Union Territory 
óf' Laks1advep, (Secretariat), 
Iayaratti 68 555. 

Dartment of Agriculture 
Unin Territory of Lakshadweep, 
Kavarathi T 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 
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15. 0A300/2013 

1. 	B.Koya, age 42, 
S/o Banimad, Bilutheth House 
Andrott lsland. 

2; 	B.Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Na!!a Koya, Karakunnel House, 
Andrott Island. 

P.P.1-Iassan,age41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
Sb .Asainar, Kakkett I-louse, 
Andrott Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Mohamrned Yaseen, age 33, 
S/o Na! lakoya, Kattupra I-louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/.o Kidave, Bithnatt I-louse, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jarnal,age48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 



MR 

A.Moharnrned Mustafa, age 32, 
S/o Kidave, Allyathara House, 
Andrott Island. 

L.Khadeejomabf, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada I-louse, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohainrned Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejornrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

22, Mohammed Murshid, age 36, 
S/o Koyamma K.P, Moosathada, 
Andrott Island. 

K:C.Moharnrned 1-lussain, age 39, 
S/ô, Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 

LZ 
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M.P.Kha!eel, age 37, 
S/o A ssainar, Math arapura 1-louse, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnmabi, age 37, 
Dbo YousafT., Lavanakkal House, 
Andrott Island. 

H.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Moharnrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andrott Island. 

K.Moharnrned Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, An.drott Island. 

K.Moharnrned Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rsheed Khan, age 39, 
Sb :$iyeed Ismail, Aliyathara House, 
Aiidrdtt Island. 

KJhlu1 Salarn, age 33, 
Sb Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 3 1 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Moharnmed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohamrned Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohamrned Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.I-Iamrnedathbi, age 37, 
D/Q Yousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal 1-louse, 
Andrott Island. 

(iuhar Madeena Beegurn, age 37, 
D/o Mohammed B, Aliyathara House, 
Andrott Island. 

K.iookunhi Koya, age 36, 
S/O 	coob, Kolikkatt House, 
Aiirptt Island. 

K.Der\esh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
Andro.tt Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshad weep, Kavarathi-6 82555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Sharnsheer M.K. 
S(à, Bathesha U.P. 
Mayarnkkada House, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara House, Androth. 

Nduhkhan M.K. 
S/'Sied Koya 
Mytnkakkada House, Androth 

Mohammed Kasim P.P. 
S/o idave, Pa! athupra House, Androth 

'i 

AbdÜ1 Akbar 
S/o'ibair 
Pan lath Puthiya Pura House, Androth 

Mujeeb Rahrnan 
S/o Ibrahim 
Aliythara House, Androth 

12. 	Siraj.IK.1. 
irn K o y a 

1in3d\iathi House, Androth 
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Mohammed 1-lassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu 1-louse, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Paiathupura House, Androth 

Mihrned Khaieel 
S/o Abdulla 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
çherikkal Puthiyapura House, 

	

Andrqth. 	 Respondents 

	

(By Adyoçate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms.Rekha Vasudevan (R5-1 9) 
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6. 0A301/2013 

Attakoya 1.V, age 44 
S/o Koya Thankgal T, 
Thailath Va!iyakkattu 
Androth Island. 

Sayeed Koya,age 43 
S/o Kbya Kidave, Aliyathara 1-louse, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnmada House 
Androth Island. 

Yousaf, age 60 
S/o Ahamined, Kandalath I-louse, 
Androth Island. 

Mujeeb Rehñian, age 35 
S/o KQya, Karchetta House, 

idrdihIs1aid 

Abdul Nasr,ge 38 
SboNalla Koya, Kunnashada House, 
Androth Island. 

Mohamiñed J3asheer, age 37 
S/o Yacoob, Aliyathara I-louse, 
Anroth Island. 

till 
Sauddage 35 

Pandath Puthiyapura House 
And oth Island 

Po6koa,gY44 
,Sbo Koyarnma, ,Mayampokada I-louse, 
Andrbth Island: 

Nofa1, age 43 
Sb Koyamma Koya, Thacheri 1-louse, 
Andlroth Is1arii. 

Aif,ag37 
S/oeethi, Thácheri Moosathada House, 
Ahdrojh Is!nd. 

4 

4' 
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Hassan, age 30 
Sb Jamaludheen, Kadiyarnrnada House 
Androth Is1nd: 

Mohamned Rafek, age 41 
S/o Ayshornmabi, Bilutheth 1-louse, 
Androth Island. 

Jalal, age 37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

 Farook, age 49 
$bo Koyamma, Pochalarn I-louse, 
Androth Island. 

 Abdul 1-lassan, age 51 
S/o Abdul Khader, Karachetta House, 
Andro1.h island. 

 Koya,age48 
Sb Sayced Mohammed, Thacheri Moosathada House, 
Andioth Island. 

 l3asheer, age 47 
SboKidave, Moodampura House, 
Ahdroth, Island. 

 Muhahmed Htssain, age 42 
S/JIarncd, Azhikakern Pura House, 

11dñd 

 Jabbar,àge39 
S/o NàIla Koy, Kunnashada House 
Androth Is1aid. 

 J'.4ohammed Liyaudden, age 33 
S/o Sayced Mhammed, Neelathupura I-louse 

idroth 1s1ani. 

 Hab'eed,.age 4 
S/o SaeedMhamrned, Kunhali I-louse, 
'tridrdh lnd 

 Su[lamd, ae 33 
S/o K.idave, .Poodarnkakkada House 
An 	oth Islaid. 

 Ridad Beebi, age 46 
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S/o S iddeeque, Puthiyanalakam House, 
Androth Island. 

Indeen, age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

Mohammed Saleem, age 42 
S/o Sayeed Mohammed, Kunnashada I-louse, 
Androth Island. 

Gafoor, age 41 
S/o Thangü Koya, Pentamveli House, 
Androth Island. 

Siddeeue,1 age43 
S/o jKidave, Modiyothada I-louse, 
Androth Island. 

Shanavas, age 33 
S/o Kunhi Koya, Pochalarn House, 
A,ndroth Island. 

Pookünhi, age SOn 
Sb Kidave, Aliyathara I-louse, 
Ani'Qh Island,,, 

kaiec'i 
S/oi3uhari, Asanakar House 
Androth Is!ah: 

Illyás, age 36 
SboHamza Koya, Aliyathara House, 
Androth Is1ard., 

Mohammed Bsheer, age 39 
S/o Sayced I'4harnmed, Aliyathara House, 
Androth Islapd. 

Mhai4ed Rfl, age 33 
Sb $ayeédIrail, Aliyathara House, 
Andrdüi Island. 

Cheriy Koya 'age 46 
Iô Kader, Matharapura House, 

Androth Islad. 
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Mohammed Saleem, age 33 
S/o Koyamma, Kannipura House, 
Androth Is1and. 

Shamuddeen, age 33 
S/o Abdul Kader, Belichetta House, 
Androth ls!ahd. 

Kunhiseethi, ae 47 
S/o Aboo Sala, Lavanakkal House, 
Androth Island.. 

 Yacoob,age45 
S/o Sajnddeen Kunnashada House, 
Androth Island. 

 Abdul JabbaI.age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth Island. 

 
1 

J:ma1,'age4l ;  
S/o Sayeed Bi.ikari, Bidumkattu Bilutheth House, 
Aidro'th fsland 

• 	 ' 

 
t 

Subaidà, a9e3 
11T(o 	 Thacheri Biyyada, fSayeqaikari, 

iiIoth Island. 

 Sajinaeühi, age 29 
]/o1Na1laIo)ia, Làvanakkal House, 
Androth Island. 

 Shaharas Beégurn, age 28 
Koh 	Lavanakkal House, 

Andi36th Is!ahd 

45 Styad Khan age 32 
Sb 	Pookunlii, Rahniath Villa, 
Adi:óth Island.,. 

t 

Nisamuddeeh 46 P T, age 33 
Sbc Nài, Chddath House, 
Aidroth lslahd. 

47. 1bdl,àge 
S/:oYousaf idaram House, 
Andioth Jsland 

: 	 ' • 

.: 	 :; 	• 



go 
Hassan, age 39 
Sb' Sayeed Bukari, Matharapura House, 
Androth s1and.' 

Mohammed Saleern, age 38 
S/o Yousaf, Thailath House, 
Androth Island. 

Mohàmmêd M:usthafa, age 36 
Sb .Pookoya,Neganmada House, 
Androth Island. 

51, Koya,age36 
S/o Attakoya, Mathil House, 
Androth Island. 

Kamil,age4l 
S/o Muthu Koya, Palathupura 1-louse, 
Androth Island. 

age 30 
S/oScethi Koa, Lavanakkal House, 
And,roTh Is1aid.' 

Sakari'a, age 32 
S/o Muthukoya, Bilutheth House, 
Andi'oth Island. 

Salih, age 37 
S/o Kunikoya,4Aynamada 1-louse, 
Androth Island. 

aalniathi1la', 'dge 39 
S/o Sidçleeqüe, Bilutheth 1-louse, 
Androt6Is1ançl. 

Nohathnéd Aslarn Naser, age 40 
S/o Sayecd,Mohamrned, Pa!liyet House, 
Androth IsIahd.: 

Sayced Mohmmed, age 42 
S/o Kasimi, Achadapurakattu House 
Androth Islard. 

Ahv.arHussafri, age 29 
Sb Ppoya, Kunnashada House 
Androth Is1a'n1. 

	

r . 	' 
::. 
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1-labeebu Rahman, age 28 
S/o Sayeed Mohammed, Kunnel House 
Androth Island. 

Rasheed 9'ge33 
S/o Koya, Kerakkada House 
Androth Island: 

Cheriya Koya, age 32 
Sb Aboo Sa!ah, Perumpalli House 
Androth Island. 

Mujeeb Rehman, age 37 
Sbo.Sayeed Buhari, Karakunnel House 
Androth Island. 

Noufèl K, age 33 
S/.o Nattaya Koya, Cheriyadarn House 

dhIs. Land.  

Abdul Samad, age 45 
S/o oyamma; Karakkada House 
Ahdroth Island. 

Shamsu Shumoos, age 34 
Sb chedyako)'a M., Pentamvilapura House 
Andiothlsland. 

MdhammedLbdul Naser, age 308 
Sb, Jalee! M.cKottiathattu House 
Androth Isld1. 

age 33 
Sb6!6yann4oya;Nallal House 
Androth Islhd. 

1 
Ibrathullah, ae 30 
Sto Kunhisethi, Perumpalli House 
Anroth Island. 

Riyas age 29 
SboShaik KoS'a P.S., Pentambelipura House 
Androth Island. 

H H 
Nisàr, age 3 
S/QKidave 	Pandathu Lavenakkan House 
Aroth Islahd 

:l. 

H 



Rahmat, age 42 
S/0 Pookutty M., Mathil I-louse 
Androth Island. 

Mohammed Hassan, age 37 
S/o Sayeed Mohammed, Achammada House 
Androth Island. 

Shamsudeen, age 32 
S/o Muthu Kya K., Ne!lai House 
Androth Island. 

Mohammed Naseer, age 28 
S/p Muhammed, Pentamvelipura House 
Androth Island. 

Raü!ath Beegurn, age 29 
S/o Thangakoya, Arathupura House 
Androth Island. 

 Fathahudde, age 38 
S/o Kidave UJK., Makket House 
Androth•Iland. 

 Bd1 Muneer, age 32 
S/o Abdul 'Klder, Moodampura House 
Androth Is!ar.d 

 Mohaiithed I4üstafa, age 33 
S/p AhaIlllTladiya, Jabalpura I-louse 
Añdroth Island. 

 Mohammed Kàsirn, age 47 
S/o Kidaie, V.K., Makket House 
Androth IsIarid. 

 Mohanmed thoosa!ih, age 40 
Sb 	Sayeed I'4hammed, Bilutheth House 
Aidibth lslanl. 

 Kunliiseethi, age 47 
S/o Yousaf, Metharapurakatte I-louse 
Androth Islafd. 

 1Iamsa Koáge 42 
S/o AhammedMakkett House 
Androth IsIatid.. 
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Attkoya, age 49 
S/o Yacoob, Aliyathara House 
Androth Island. 

Khaleel ;  ge 49 
S/0 Sayeed, Cherikkal Puthiyapura House 
Androth Island. 

L 

Fathahülla, age 34 
S/o Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
Thacheri Moôsathara 
Androth Island. 

Mohammed Farook, age 33 
S/p NallakOya .C.L., Tharampalli Makket House 
Ahdroth Island. 

Aboosalih, age3 1 
S/p ShaikKo'a,.Moosakaaa House 
Androth IsläñL 

Sa1em, ae1 
S/pSeethi, Karakunnel House 
And rdth Island. 

Mohammed asirn, age 33 
S/oSayecd Mqhamrned P.C., Pathada I-louse 
Ahdroth Islarid : 
Chéiiyákpya L., ägè 44 
S/O Kiday iii Lavanakkal House 
Androth Island.. : 
MohaiiimedHiissain, age 41 
S/o ayed Imai1, Kandalath House 
Aniroth Island.. 

Sabir Khan,age 33 
$b (oyannaoya, "Thattampokkada House" 
Ahdroth lslahd. 

H 
!Iàsari, age.4 
S/p S.yedBkari, Podarnkakkada House ' AridIdth Is!arid. ' 

3 	4, ' 
3' 

k 	i 

• 	

•. 
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Akbar C., age 33 
S/a Attakoya K., Edayakkal House 
Androth Island. 

Abdu1.Vahabage33 
S'/o Thangakoya P., Kunchali House 
Androth Island. 

Mohammed Musthafa, age 42 
Edayakkal House 
Androth Island. 

Navas, age 25 
S/o 1-Iussain,Thahira Manzil 
Andoth Island. 

hahavas, age 33 
Sio Sharafudëen, Mathil House 
Andioth Is1aiid. 

1-lassan, age 3 
S/.o Seethi M, Lavanakal I-louse 
Androth Island. 

Mohammed Basheer, age 42 
/d Ypushf, Nellal House 

Androth Island. 

S1an6Ièen,dge 36 
S/dNall a Ko a, 'Kunnashada House 

ridoth Island. 
LI 

Zainul Abid, ag 26 
Sb Kidave K., Palliat House 
Aiìdroth Island. 

Muthu Koya age 39 
S/o iKunhi Seethi, Makkette 
Androth Is1aid.' 

'1ohamnedMukhbeel, age 30 
S/p Koyammoya, Kerakkada House 
Ardroth Ilñ'. 

\T 

Shamisudeei age 27 
Sb.o Koya Kidâve .M.P., Pandathupura House 
Androth Island. 
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Shihabudhedn; age 27 
S/o Müthu Koya, Pandathupura I-louse 
Androth Island. 

Ubaidul!a,.age29 
Sb Sathar, Kahnipura I-louse 
Androth Island. 

Ja1a1age49 
S/o Yousaf P., Moodrnpura House 
Androth island. 

Kidavu,age55 
S/p Indeen M., Biriyamrnada House 
Andrdth Island 

Kidavu,age59 
S/o lijab, Mekkat I-louse 
Androth Island. 

Mohammed Sálahudheen, age 26 
S/o Kpya T:P., Kandeth I-louse 
Andoth Island. 

Mohathned1Shàkeer,  age 22 
Std Kunhiseetlui, Makket House 
Anfrob lsThnd.. 

., 

Mohathmed Aithaf, age 24 
S/o JamaJ Mayompokkada House 
Andioth Island. 

Abdul Gafoor, age 28 
S/o Nal!akpya T., Bappathiyoda House 
Androth Island. 

MohammedYathiya Khan, age 23 
S/o Bashcr;K.,•Mathil House 

	

- 	 : 

Na1lãKoya age 39 
Sb Kader, I.P.C., 
Ahdioth Islanc. 

Kunnikoya, age35 
S/o Ahmed., Ionnikarn House 
Androth Islar)d. 
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Zainul Abid, age 41 
S/o Assainar N.P., Kandalath House, 
Androth Island., 

Mohammed, age 50 
S/o Abdul Khader, Kaval Ohetta House, 
Androth Island. 

AbuNasir, agp 36 
S/o Siddique, Kunnashada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
5/0 Musthafa, Ammelam I-louse, 
Androth Island. 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island 

Mohammed Raleek C.P., age 38 
Sb Sayeed, Cherikkal Puthiyapuram 
AndrothIsJand. 

Mohthiied Rafeek, age 40 
Sb )kja, j3i lutheth House, 
Ahdroth Is1ah. 

Mukheè! , ge 28 
Sb MjeedL., Perumpalli House, 
Andiqth Island. 

Rasheed Khah, age 33 
S/d TKclavc A., Biyyadachetta House, 
Ahdroth Island., 

: 

No1i 	ddFook, age 31 
S/oPokuttKnne1 House, 
AI d Foth .1 sl and. 

' 	 . 

• 	 ' 	
' 

Rahmathullah,'age 31 
Sb KQyarnnlaK.P., Bappathiyoda I-louse, 
Ahdi'oth Islahd. 

Mohaiihed Kasirn, age 30 
Sip. .Nallakoya,, Iennashada House, 

ndroth 1slrth: 

H11L 

: 

: 	N 

I 



S. 
 

 

 

 

 

 

 

 

 

 

 

 

MohaiiimeI Fazal, age 38 
Sb Kidave. M,.P., Kandalath House, 
Androth 1s1apd: 

Moh imedAbc1u! Gafor T.M., age 38 
Sb oNa1Jakoya, harfflnpaI ly Makket House, 
Ahdroth island: 

Jml,:age 57' 
Sb Kidave, Poovadakkattu House, 
Androth Island: 

Mohammed Sa1eem, age 31 
Sb Hassan KUriñi, Key iyoda House, 
Aridroth 1s1and. 

Koyamma, ae '47 
$b Aboo aIeh', Kavaichetta House, 
Andçoth 1slañ'.i 

I4iday2ivhu1la,ge 38 
Sb Koyamma Kai achetta I-louse, 
Ajidoti Isiand; 

Abdu1zezKhn, age 41 
SI.o Mohaimed,, B irayarnrnada House, 
Andi:oth 1sIaid. 

•

een, .ge 32 
516 Sid.qi,e'M.P.,;Pazhayakamkattu House, 
Anddth 11dhd. 

., 

•i,j! : ; 	't 	I 
Khn,:age 33 

Sbo Foyapnloya, Ammelam House, 
Ahddih Is!arid1; 

N1Iakoya, e50 
Sb..Ahmc ).O., Matharapura House, 
Ai'idoth 1slaid 

.1 	
•.

.1 	
I 

I-1ànzaKoya 	e43 
S/oKidave i:, \liyathara House, 
Androth I1an 

I, 

ssin, age 28 
, 'Ammelarn House, 

znarom isiaiu 

• il 	'''I''' 
• 	

,:: 	

,.•, 
1•. 	. 	, 

H 
* 
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Sayced Ismail, ae 58 
S/o Abdulla i.P, Pudamkakkada House, 
Androth Island. 

Amjáth Khàn, age 2. 
SboBuniyaiin., Ammelarn House, 
Androth Island. 

Mhamrned Ib1, age 38 
S/o Nallakoya, Perumpally House, 
Androth Island. 

Pookunni, age 56 
S/o Yousafl-Iaji, Bappathiyoda House, 
Androth Island.: 

MohamnI I3heer, age 38 
o Kidave A.,Mayarnpokkada House, 

Andrbth Islah. 

Cheriyakoya, age 36 
S/o Kunnikoya P., Thacheri House, 
Androth Island. 

Naséemudhec K.S.P., age 28 
S/o Abdul Khadr T., Karachetta Sarommapura House, 

Islakd. I 
AbduHKäyyon, age 41 
So Syeed13hri M., Kunchali House, 
'thdiof1i I1and. 

Liyabi.irahthan, age 31 
Sb Kunnilçoya M.P., Chekummada House, 
Andi:oth Island. 

Kuihibi, age 46 
S/o Kader,Pi:umpa11i House, 
Adioth Is1aid. 

athirnmàbi,age 52 
D:KOyn2iiiikoYa, Kolikkattu Naduvilkarn House, 
Aid.i6t1 1land. 

 
D/o':Harnsa Kça, Aliyathara House, 
Andrdth Islahd'. 

L 
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Scethi,age60 
Sb Assainai- , Pachanal 1-louse, 
Androth Island, 

Sadakkathulla,:age 34 
Sb Buhari V.K., Chettapokade House, 
Androth Island. 

Basher, age 40 
S/o Sayeed K., Kunnnashada House, 
Androth Island. 

Mohammed Kuiaishi, age 25 
S/,o Sayced Mohammed, Karakunnel House, 
Androth Island. 

Siraj,age47 
S/o ;Kidave K., Kunnumpura House, 
Androth Island. 

Mohammed Rae, age 31 
S/o 1-Iamza Koya K., Pathummapura House, 
Androth Island. 

Zain1 Abd,.ãge 26 
S/0 N ailakoya-K.C.,Palliyat House, 
Aridroth Island. 

Abdul Jabbal', age 35 
SI Kunni Seethi, Makkett House, 
Androth island. 

Sajeed Moharimed, age 54 
S/o Kidavu, Poo'adakkattu House, 
Andrdib Island. 

\taIi,.ag57 
J)/oYOuefK.P.., Thacheri House, 
A i'i droth Is! 

Balkees, age37 
I)/o'Koy.animdkoya P., Thacheni House, 
Aridroth Islànd 

Yakoob, age40 
Sbo Kidavu K, Ammelam House, 
Androth isiaha. 

I: 

, 	 ; 
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1 68. Mohammed Rafee, age 42 

S/o KoyammakOya, Mayampokkada I-louse, 
Androth Island. 

Mullakoya,age47 
S/o Majeed K., Lavariakka! House, 
Androth lsland. 

Pookunhi, 	46 
S/ô .Kidave 1j, Ainmelam House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

Kadeeja, ag&51 
1)bo Kidave K.,  Thacheri House, 
Androth Isld. 

$1ullabi,age 
Dbo .Kidav  I Palathupura House, 
Androth IláHd. 

MaizodrA1i Zayeed P.P., age 25 
S/o. 	1'.Fatiu1!ah, Purathikkatt Puthiyapuram, 
Androth I s!andY 

A!i"Akba K ; age 25 
SboC1eriya1oya, Kannathimada, 
Androth 1làd.' 

N 1aimbda!eem, age 33 
S/o Shaikpy,Kunha1i House, 
Aridroth Is1d 

(By Adt 	B Gangesh) 

Versus 

Thd Ad'minirtor. 
Adini nistratidr 61 the UT of Lakshadweep 
Kavarathi 692 555 

I)ei3ait'mert 6 igricu1ture 
Iq 

U'i'.QI Lakshad!'eep, Kavarathi 682 555 
- 	 . 	 I 	 t 

rcprçscntcd byls Director. 

i 	h 
3 	I)ii cctoi ol Pan1a9ats 

• 	' 	' -j: 	• 

Applicants 
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Eepartincnt of Ianchayats 
Administration of the U'J of Lakshadwecp 
Ka'rathi.682 555 

4., 	i114ge (wep)Panchyat 
AndrdthI1aid, represented by its 
Excutive Officer. 

(By Advocate: Mr. S .kadhakrishnan) 

17. 0A302/2013 

Jaffer,age35 
S/q, Babujan, Pannethechetta House 
Amini Island. I 

Farooue, ag33 

SI? Khadeç, Kiilandarn House 
4i111i's1and. 

: 

A6ii1ia Ko/a, ge 50 
S/O Attakoya, Malika House 
Amini Ilahd. At  

Na1akôya, àe 40 
S/d Abdulla Koya, Puthoya Kanniyarn House 
Aiini .Jslandi 

• 	r 
AliNIdhamriiëd, age 47 
Sb M6harnrned Kombarn House 
Aii.rii Island 

I 	, 

SharafudheCn, age 36 
S/o Kidave, Kottechetta House 
Amini Island. 

Jâbbr °P.C, age 36 
S/o Chcriya Koya, Purakkachetta House 
Amini Island. 

Yóusaf, ae 36 
SbKadr, I3eliyachad 

m 	. 	
achatta House 

	

I, 	 •j 

Is1and 

N4uthuloya, g33 
Sboayei Sheikoya, Mampurarn House 
tinihi Islahd. 

.4, 

(By Ad\'oèate: Mr.K.B.Gangesh) 

• 	. 

I 	 •.• 	 • 

Respondents 

App! icants 
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Versus 

L 	The Administrator 
Administration Of the UF of Lakshadweep 
Kavarathi-682 555. 

DirectOr of :Panchayats 
Department of Panchayats 
Admini tration of the UT of Lakshadweep 
Kavarathi-68.2 555. 

District Panchayat 
Amini represented by its 
Executive Officer. 

Village (Dweep) Panchayat 
Amini Island represented by its 
Executive Officer. 

(By Advocate: Mr.S.RadhakrishnanlM/s Sheriff Associates) 

18. 6A303/2013 

Abdobàkr P., age 41 
$/ojKunhikunhi, Pallam 1-louse 
Kavarathi Island. 

Muhafa B.K, ágè 45 
,S/o Sayced, B:akakada House 
Fçavarahi Island.. 

V 	 • V I 	*  
Mohamrned

V 
 Shafi M., age 34 

S/o Iainzà i M, Malika House 
KaaraThi * ffid: 

AdulNazrA.P., age 43 
S/p Chçriyakoya K., Aynipura House 
Kavaràihi Island. 

'acoob K.P.; age 41 
Sb JKidave U.•P Kuttipapepura House 
1varathi Island. 

AIik'oya K, 	I 
Sb .Basha P., leliyarn 1-louse 
Iav.ath i 4  Is 1 ai4d. 

I ,  

H H: 

	

V . 	 V  

Respondents 
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Mujeeb Rehman U.P., age 34 
Sto Alikoya C.K., Uthampokakada House 
Kavarathi Island.' 

Thangakoya V.P.n age 43 
S/0 Ukkas, Vadàkkilapura House 
Kàvarathi Island. 

Mujeeb Rehrnan B, age 30 
Sb Thangakoya, Birekal House 
Kavarathi Island. 

Sajitha P., age 32 
Dbo Ali Aradarn, Poovinoda House 
Kavarathi Island. 

1iásheer P.1., àge 44 
S/.o Moharnmed.Pallipura, Puthiya 111am House 
Kavarathi Islahd. 

I .  

Abdul Rafëek i', age 44 
S/.o Ahiied Kanimmada, Kadapurathaba House 
KaiaraThi Island. 

Salcem A.P., ae 34 
S/:o Mohammed C.P., Athampapepura House 
Kavarathi Islnd. 

Mohammed -½ain P.A., age 29 
SIo.KhalidHji,K.P., Puthiya Alikom House 
Kvaráthi Is!án.,. 

ShajhdnTK'i,âe 35 
S/o.Hafrizá.,.Thijinikad House 
Kavara.thi IIand. 

Anwar A.P., a 39 
S/'o Muthu, Ayiiepura 
Kavarathi Island. 

I3asheér S.', age 35 
S/o IIamzth A.I., Safiyabiyoda 
Iàvar I 

 àthi, Is1aid. 

	

.. 	3: 

	

- 	
• ''.. 

Ukkac' 45 
S/p Aboobaker:-Ye1iI1am 
Kavarathi Is1an 



* 0 	38 

Harnzath, age 27 
S/oUsrnan Hji, Aynepura 
Kavaràthi Island. 

Mujeeb Rehian, ag38 
Sb Harnzath A.I., Safiyabiyoda 
Kavarathi Island. 

Manikfan K.P.,age 30 
S/o Abdulla A, 'Kuttitappura 
Agati Island. 

Hidayathulla S.M., age 36 
S/o J-Iarnzath B.K., Subaida Manzil 
Kavarathi Island. 

Ansár p.P.,'ag 31 
S/o Cheriya Koya K.P., Pakichipura 
}LàvaraThi Island. 

Suliman K.P., age 38 
S/o Kidave U.P.., Kuttipappepura 
Kavarathi Island. 

Yäcóob C.P., age 40 
Sbo Yousuf P., Puleenakee! House 

NizainiuddinK.P., age 34 
House 

Kaarathi Isláñd. 

Saleern V., ag 39 
bp.Hmzth \J4loda House 

Kàvarathi Islnd. 

Attakoya B., age 41 
$lp Abpobackei1M.I, Birekal House 
Kvarathi Island. 

IJuhad 	30 
Sb Kashii MJC., Palliveedu House 

1. 
KävãitHi jlaiU 

L 

bhãiinedIüba1 K.K., age 31 
S/o Kasmi P.V.,KunnalTnkalarn House 
Kavarathi Island ;. 

\ 

' 	

I. 
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 Ashik Ali C.P., age 30 
S/o All K., Chendipapada House 
Kavarathi Island. 

 Mohammed Rafi P., age38 
S/o Cheriya Koya Pallicharn, Pulipinnakad House 
Kavarathi Island. 

 Pookoya.P.P.,•age48: 
S/,o Babujan M., Puthiyapura House 
Kiltan Is!ahd. 

 1-lussainali K.P., age 33 
Sb. Muhammed C., Kuttithayapura I-louse 
Kavarathi Island. 

 Sulaiman M.,àge 37 
Sb 	1-lamzath M., Maidanoda House 
1àvarathi Island. 

 Kaja 1-lussain C., age 37 
S/o Ahamrred Khan T.P., Chungam House 
Kâvrathi 1sF nd. 

 jbehian T.K.., age 38 
SboThirilikad House. 
Káv.aráthi Island. 

 Mohanmed Sháfi K.P., age 32 
S/o Sayed Poo., Kakachiyapura House 
Kàárathi 	Iand. 

 14ohamthed R1I B., age 33 
Sbo Attakidave .T.P., Beeranthoda House 
1v'arathi 1s1aid. 

1. 

 age.331  

	

S/.o .Muthu : 	 eenkeel House 

	

? 	 - .-. 
Kàv.ârathi Island. 

 Uinrner l.P., ae 37 
S/o UdajfaCP.,Jhekila 111am 
Iaraihi Is1nd. 

kàfeek, 	37  Mohammed 	age 
(.o AttaiP.,okarachiyapura House 

Kavarathi Island 

.1 

3 1. 

Y 



go 
Mohammed B, age 31 
S/o Kidave K.P., Barakaroda House 
Kavarathi Island. 

J1eel P, age 43 
Sbo Atai Veloda, Poovammada House 
Kavarathi Island. 

Dëlhahag33 
S/o Mohamm!ed  T., Amanathakepura House 
Kavàrathi Island. 

Sharaludheen, age 24 
SboAli A., Poovinoda House 
Kavarathi Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

the Admihistritor 
.dmi strtion of the UT of Lakshadweep 

Kaaráthi682 555. 

Department of Agriculture 
UJ pf Lakshadweep 
Kavaiath i -6 82 5 5.5 represented by 
its Dftector. 

Director oPanchayats 
Dcpaitmeiit of Panchayats 
Adthi;nistraiOn of the UT of Lakshadweep, 
Kavatathi-682 555. 

4 	T)istiict Pahhayat 
Ivaiâthi repiesented by its 
Fedutve Offidr. 

5. 	Vi1lag (Dyep) Panchayat 
Kavarathi Island represented by its 
Iecivefficer. 	 Respondents 

(By Ad\ocate: ,Mr. S.Radhakrishnan) 

19 	OA319/201 

I. 	PC.3ahôi,. ae 34 
9 :Ii 	;Paurnmeectta House 

AiiThii Island. 



go 	 41 

B.C.Fathuthainn, age 33 
S/o I-Iassaiñai Beliyachada House 
Amini I1ànd. 

MKhàleei age 38 
S/o Khader, Mamanoda House 
Amini Island. 

P.1.Siraj, age 31 
S/o Abusaia, Putjiyaillarn House 
Amini Island. 

5.. 	K.K.Razak, age 27 
Sb. Khaderkoya, Kunniyatarnkakkada House 
Aiiiini Island. 

P.Ashràf,ge3 
S/ö Ahamed, PaI!arn.House 
Amini Is!áhd. 

1<..C.Moosà, age 44 
S/o Attakoya,: Keel achery House 
Ami'ni Island. 

1 
13.Kasimkoya, age 42 
5/0 Cheriyakoya, Balapp House 
Ai'ni.ni Jsland 

age 41 
SI Harna,koya ,: C hnmthabel ii House 
AmihiIslahd. 

RaheehiM, ae 33 
S/o Abdull.akôya, Madam House 
Aiyiini lslahd: 

Pookunhi 
Sb T.C.Youaf, Noormahal House 
Ai'nini Island. 

(By Advocat: Mr..B.Gangesh) 

Versus 
I, 

.. 	

., 

1141  AdiiitrOr 
.AdininistratiQn F the UT of Lakshadweep 
K:avarathi-682 ' 55. 

App! i cants 



	
•s 	42. 

1)i rector of Panchayats 
Department dfPanchayats 
Adrninistratin..of the UT of Lakshadweep, 
Kavarathi-682 555. 

Director of Education 
I)irectoratc of Education 
Administration of the UT of Lakshadweep 
Kavarathi-682 555 

Village (Dweep) Panchayat 
Amini Island represented by its 
Executive Officer. 	 Respondents 

(By Advo,éat.é: Mr.S.Radhakrishnan) 

20. O.ANo.325/2013 

Mohammed Abdul Razak 
S)6. U.K. NallaKoya 
Attalada House 
Aidmtt Island.. 

}.Moosa 
Kàncliiam I-louse 
Kadainath Is1and: 

:: 

UanzaKoyI 
Siô. Abdul Khader 
I3iriymmadaITJqu.se 
Androt Islaiid 	 Applicants 

(By Advocate : K. Qangesh) 

\isus 

Thç Adminisfrator, 
Adniinitratidnof the Union Territory 
dfLakthádVeti Kavarathi —682 555. 
V. 

	

2 	Jhe Diicctoi (Seivices) 
2dliistiti9n of the Union Territory 

ákshad/e (Secretariat), 
K.v.àratti 2 682:555. 

	

3. 	Department pf inv iornment of Forests 
IJnion i'criMiy of Lakshadweep, 
Kavarathi 682555. 	 Respondents 



•s 4-3 

(By Advocate Mi S Radhakiishnan) 

21. OA 326/200 

SavadT.K.'ag.e4O 
S/b Mohammed A.P. Thirinikkadu 
Kavarathi Is1'äh. 

Abddbaker'P.P,age 43 
S/o Hainzäth KP., Pallipura 
Kavarathi Island. 

Aboobacker P.K.., age 34 
S/o J7athahulla, Puleenakeel 
Kavarathi Island. 

Jehangcr A.P., age 32 
S/.ol-Iameed, Aliapura 
Kav.arathi IsInd. 

hajäan B.,'àgé 35 
S/c Kidavç, iadayi 
K ava.lLath i l s lhnd 

1 

(By A/ócte: Mr.K.B.Gangesh) 

Versus 

drn 
Adininistration pf the UT of Lakshadweep 
Kavaiathi-692 555 

2. 

	

	Dir6c,  tôr ofPaihayats 
Pppent o :1a. nchayats 
4\mirjti ation of the UT of Lakshadweep, 

vaithi-682 5'55 a  
IL 	;-•.' 

3 	bptitmcnt of Science & Technology 
Uii'n'TëiitoiS' of Lakshadweep 
Kavarathi62555 
rpresented ly, its Director 

4. 	YiTlgè (Dep) Panchayat 
Kavarathi Island represented by its 
EcütivcOffier. 

(By Advocate Mi S Radhaki ishnan) 

1:;i, 	. 	•:. 

Applicants 

Respondents 

H 



.• .. 	H 
22. 0A327/2013 

Farook, age 40 
S/o Kunhikoa, Pulippinakkad, 
Kavarajhi 1s1nd. 

Uniiner Fark; age 38 
Sb V ;P . Kasni i ; Kartho1aura, 
Kavarath i Is! and:.. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
K.avarathi-682 555. 

piectdr ofknchayats 
)eparmep. of Panchayats 

?\dhiiiiti:ati of the UT of Lakshadweep, 
Kávaráthi82 555. 

D.eparthient of Environment & Forests 
Unibri Territory of Lakshadweep 
Kavarathi-682 555 

Vjllage (I)vep) Panchayat 
Kaaiathi l.slapd represented by its 
Exëcutive,OThcr. 

(By Ad.\o.c:J\1r,Iadhakrishflafl) 

23. 8A-­ 32̀8' /201 . 3 
I 	 j. •4 	 . 

.. 
Sifii1Pa CJ, age 34 

$/9 Mphai'oodaji, Chendipura, 
Ifa\1arathi 

Sainul IIameéd P.P., age 39 
S/o Attai K.?., P.okara Chepura I-louse, 
Kavaiathi:. 

4ommè K.P., age 35 
$7° LIan zath 135., Karutholapua House, 
Karaihi[ - 

'I 

bdLWKthhiP.,age 41 
Sbo M.ohaned, Pallarn House, 

Applicants 

Respondents 

.5 



	

40 	 45 

Kavarathi. 

	

5. 	Akb:ar P.P.; agè 34 
S/b MahmOod 1.P.., Pappadam House, 
kavajathi 	 Applicants 

(By A1vcate: r.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration Of the UT of Lakshadweep 
Kavarathi-682 555. 

	

2. 	Director of Panchayats 
Department of Panchayats 
Admi nistratiQn of the UT of Lakshadweep, 
Kvarathi-682'555. 

	

3. 	,Directrof Education 
Dirèdtoratè Of Education, 
Adm in i strati on of the Union Territory 
of Lakshadwee.p, Kavarathi-682 555 

	

4. 	Yillage (Dee Panchayat 
Kavarathi Island represented by its 
Executive Offi dr. 	 Respondents 

(By Advocate Mi SRadhakiishnan) 

24 0A329/2013 

Thhira BeeguniM.M., age 38, 
WIo Raum Razeed, Madeena Manzil, Kiltan 
Supervisoi c.9 ii Twisting Centre Kiltan 
District PandIyat, Kiltan. 

Shahul HameedP.K., age 50, 
S/o Sayqd KEyaP. S., Thottathakkara 
Store KëeperCum Clerk 
COir Tvisting centre Kiltan 
District Pancliaya, Kiltaii. 

T..KJ.JazeeLdheen, age 33, 
S/oSàd Ab1dulla Koya, 
Kundarnki.4lam,Kiltan 
He1er, CQi1yisting Centre Kiltan 
District Pahdiiaat, Kiltan. 	 Applicants 

S 	t 



(By Advocate:'Mr.P.V.Mohanan) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Kavarathi-.682 55. 

2. 	'Director, of Pinchayats 
I)epariment.f Panchayats 
Administration of the UT of Lakshadweep, 
Kavarathi-682 555. 

The Chief Executive Officer 
District Pañchayai Unit 
Kiltan, Union Territory 
olLakshadweep-682 557 

(By Advocate: Mr.S.Padhakrishnan) 

25. 0A331/2013 

IlSsàiKC.,.e34 
S7q Sayeed Môharnmad A.M. 
Kttiymchàtta (1-Ioiise), Agatti Island 
UT:df Làkshdep. 
Wokirig as çasa1 labourer in the Department of 
Science & TdhñoIogy, Agatti, Lakshadweep. 

1 lyder P.. 
S/oSayeed Buhàri 1-laji U. 
Pokkatbappada(House)., Agatti Island 
UT of Lakshàd weep. 
Worki rig. 	asual labourer in the Department of 

ci.éné & Thñoogy, Agatti, Lakshadweep. 

3 	Al' Akbai k 	age 39 
g /0 	 çI-i 
KünabiycIaFJouse, Chetlat Island 
)T of iakhdv'eep. 

órking ak d.s.jal labourer in the Department of 
Sciehce & Tèêhhology, Agatti, Lakshadweep. 

NazmalBarkatlK., age 27 
S/p 	diloya. 
Kuriyathyoda (House), Chetlat Island 
cJT 61 Làkshadv'èep. 
W91 king s casuai jbo uiei in the Department of 
Séièncé & Téhño1og', 

1 

Respondents 



	

. . 

	

4.7 

Chetlat, Lakshàdweep. 	 Applicants 

(By Advocate Mi Giashious Kuriakose, Si & Ms Daisy I Daniel) 

I ,  

Versus 

The Administratbr 
UT of Lakshdveep, Kavarathi-682 555. 

Chairperson 
Village (Dweep) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dwçp) Panchayath, Chetlat Island-682 554. 

The Junior, Scientific Officer 
Departrneni f Science & Technology 
Chetlat-682 554. 

The Junior Sciefitific Officer 
Depârtmen f$ci ence & Technology 
Agatti-682 57. 

Director of I.aiichayath 
Department of Panchayath 
Kavarathi-682 555. 

(By Adócatc: N4r.S.Radhakrishnan for Rl,4,5 & 6) 

26. OA 333/2013. : 
I44 	A .  

I. 	S.PHari:is 
S!o.Kôyalunli 
Sâiianivapurä;Kiltan 
Lkshdweep 

Respondents 

k.Azhar 
S/o.Sayed Bul)ari 
Kuriyathivodü, Kiltan 

AP Ahand ' 
S/o.iihikoya 
A1 jill:, 	j!ltaI 

(By Advocate Mi M R Haiiraj) 

. tJ Versus 

Applicants 



S. 
I. 	Adrniriistiatöi - 

1inkn: Teritcr'of Lakshadweep 
Kavfratti 

2. 	Director of Panchayats 
tin ion Teriitoy of Lakshadweep 
Kavaratti 

Sub-Divisional Officer 
Kiltan Island, Union Territory of Lakshadweep 
Ki!tan. 

Director, 
Sery.icps, 
UT of Lakhaweep, ,Kavaratti. 

(By Advocàte:Mr.S Radhakrishnan) 

27. OA 344/2013 

Kassim A 
S/o.Attäkya P.P 
Aiiyathara 1-louse, Andrott 

Jalaluddin N 
'/o.Atthkoya N.P 

Ncngurnmada House, Andi Ott 

Mohammed Hassan G.E 
SloKürihikoya SVP 
EdayakkaI House, Andrott 

Mohammed Iafeek G.K 
S/o.Koya K.G 
Cheriy.a Kakkanal House, Andrott 

Mohammed Kàrialuddin M.K 
S/o : Shihabuddin Pookoya Thangal 
i4d,'anakkada F-louse, Andrott 

MhàiidiBsheer C 
t  

Andrott 

Ndórul I-Iassan A 
/qNa11akoyaU.K 

41 

AttMadã Housej Andrott 

I t 

- 	.. 

Respondents 



• • 413 

8. 	M'urshidaBegum C.N 
DIo.Late Shafrisuddin Thangal 
Chemayath 1'Ja1akath, Andrott. 	 Applicants 

(By Advocate: Mr.K:13 Gangesh) 

/ersus 

I. 	The Admihistrator 
Adm in i stràtion of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

Director of Párchayats 
Department of Panchayats 
Administration. of the Union Territory 
of Lakshadwëep, Kavaratti - 682 555 

Department of Electricily 
Union Territory of Lakshadweep 
Kavarathi —682555 

Village (Dwep).Panchayat 
Androd 1s1adipresen1ed by its 
I xecutiveOhicei —682 552 	 Respondents 

(By Advocate: MrS Radhaksishnan) 

28. 0A3451201!3 

Ayshomma .C: 
D/o 1Iarnsa, Ellachetta House, Agathi 

Beefathumma'I.V 
I')7o Kasmi Kda, Puthanveed House, Agathi 

 Kàclecj.i I.. K 
DtQKQya 1Isàn, Punakad House, Agathi 

 Abdu!MuthàUiM.k 
'Sio:Attakoy, :r'u1yainkakada House, Agathi 

 bdulShLkdØr 
S/o.Late Usa:f 
Melai.11amJ-Ib'uje, Agathi 

 llidayathu.1 	M.K 
SioAbobbacke?Koya V.K 
4akkashika4cfa House, Agathi 

 ManooiP ' 	• : 



.• 	.. 	-, so 

S/o.Kasmi Koya C.P 
Poovinoda 1-louse, Agathi 

Uiiiiier M.0 
S/oMohamthed 
Maidna Cheta House, Agathi 

MaviyaK 
S/o.l1ameed 
KunnahaIani House, Agathi 

NazerK 
Sb .Kidave 
Kunnikathiyàpada I-louse, Agathi 

Showkatháli M 
S/o.,Unimer B 
vIakayachqda House, Agathi 

Sad M3hahined I 
S/q ; PoOkoya B 
J<cepatt House, Agathi 

NaseeP 
S/o.Muthalif K 
Pathada I-louse, Agathi 

Aboobacker N.M 
S/o.AFduJ;Rahrnan F 
i'Jalees aMànzil, Agathi 

Atdu1Sa1am.T.P 
S/o!CheriaKoya C.P 
1 1ekpiithiya 111am, Agathi 

- I 
A1ikd/aKK 
S/Mohamned Koya 
1Kakada 1-louse, Agathi 

AzharC 	' 
Sbo.,Mphamiid Koya T.P 
çhallakkad 1-louse, Agathi 

Abóobáckr k 
So.Sayed.Koya.T.P 
Kariithakajad House, Agathi 

- 	
L 

SavadK 4 1 
Sbo.Late I-iahmad Haji K 



S. 
Kulalinoda House, Agathi 

Saed.M:ohthéd., 
S1o.AIduI1a ?:',: 
Mariyathoda1use, Agathi 

Muhammed Koya B 
S/o.Koya 	: 
Biyáthabiyoda House, Agathi 

Naleesa M.K 
I)/o.AbdullaKoya K 
Moothamkakkada 1-louse, Agathi 

KoyaP 	
', :,:. 

S/.o.JKurthikoya 1  
Pbndinoda House, Agathi 

Kasinikoya K'.I. 
S/o.AbbobackeKoya 
Kama1ma1miOda Puthiya 111am, Agathi 

AbOobacker UP 
$/Q..Ali Mohammed 
1Jjatbodá. House, Agathi 

1àdariidheên V 
o.oyasafl 

dà,ManziL Agathi 

KamaiUnnisa 13.P 
1)(9.Mohamrned S 
BPthiyo,a, Hbuse, Agathi 

flhndunbi M 
DIo•. Attakoya 
Marriyarn Sçvjyoda House, Agathi 

Jàff . A.P 	I  
S/SydBuhàri T.P 
'\Jiyà'àpada 1-louse, Agathi 

1 hahud1&nM.P 

v1anim Hoise, Agathi 

LdikP 
S/o,.thukoya K 
Chiyapa,ada I-louse, Agathi 

In. 

: 

: 	 -. 



. • 
Kalid K.l 
S/o.FiamsaCK 
Kadapurathu 111am, Agathi 

Sameer 
S/o..Majced. : 
Muithirithop(H), Agathi 

Sayed Mohammed E 
S/o.Kalid P 
Ella 1-louse, Agathi 

Naseer T.P 
Sb .M u thai if 
Thekku Puthiya 111am, Agathi 

Ubaid U 
S/o.1-lamza U 
Umiiiiiierodachetta House, Agathi 

Syed Mohamiiied K.T 
S/o.Aboo Sala F 
(,alaithithiyödà I-louse, Agathi 

i•i, 	.. 	. 
N4âhañod P,P 
S/o.S 	Mohammed 
Puthiandaram 1-louse, Agathi 

Abdulla BL 
S .1Q. Fathahul la 
l3iyáshabiyoda House, Agathi 

Ilajaromma T.P 
D(O./\bdu! kaderkoya P.0 
1'iekku Puthiyaillam, Agathi 

3 seera i 
t))o.KhalidB 
1 h1  inikkai I)ouse, Agathi 

"H 
sIif B 

S/o.Sayd Ali K 
B iyashabi'oda I-louse, Agathi 

MdiriyambiB 
I)/oUmmei C 
i3a1thd1:1ouse, Agathi 



• 1 

Roshna 
1)/o.Sayed Abdul Rahman 
Thacherry lI6ise, Agathi 

SakkariyP.O. 
Sto.l-iamza K.P 
Puthiya PurasHouse, Agathi 

CIeiiyakoya 
S/o.late Attakoya 
Koodam House, Agathi 

Showkathali 
Sb. Late Attakoya 
Sailaniyoda 1-Jouse, Agathi 

Nissamudhcén V.K 
Sbo.l lamza C,K (Late) 
VadakKedai11arn, Agathi 

Chéiiya Kya, A.K 
SIoi.pya P 
Aiib 	ni a'Kunmhada House 
Agahi 

Moharnrne:d Ali C.P 
S/o.K.asmi Koya A 
ihachaIakapda I-louse, Agathi 

Sayed Mohammed K 
S/o. Yousa IAt 
(unnunipiirahi House, Agathi. 	 Applicants 

(By AçlVocae: Mr.K.13 Gangesh) 

* 	 Versus 
14 i 

Tlb Adthnis;trator 
Adr1iinistiation of the Union Territory 
o-afIkhad'wp, Kavaratti - 682 555 

Dcprtmetf Agriculture 
Union Territdry, of Lakshadweep, Kavarathi 
Represented bS'its Director— 682 555 

Di rcctO i of Pèhayats 
Ppprtjneqt of janchayats 
Adiiinistrtidnbf the Union Territory 

fLaks.hwep,:Kavaratti —682 555 
I-, 



	

I. 	 54- 

	

4. 	Village (Dweep) Panchayat 
Agat i Is! and rdpresented by its 
Executive OI'fier - 682554 	 Respondents 

(By Advoate: Mr.S Râdhakrishnan) 

29. OA34612013 

Ummer Farook Shafi 
S/o.Aboosala 
Malikakal House, Arninii 

P.A Saycdali. 
S/o.l-iamzakoya 
Puthiya Asharbda House, Arnini 

Rahiiah I3eairi 	I  
DIo Ahamèd,: 	Malikakal House, Arnini 

Ahamedkoya 
S/o.Koyakidavu, Surambi House, Arnini 

VaLiyabi P.C: 
I)/o.Aiithuk6ya Pall iyachetta House, Arnini 

13èeb M.P1 
D!o.i1amsa, Mallipura 1-louse, Kavaratti 

Alikoya V.P: 
/d.AttakbYVadakkilapura, 

Kivaratti 	 Applicants 

(By Advocatç: M.K.B Gangesh) 

.Versus 

	

1. 	the Adrniñisrator 
ç1ni ni stration of the Union Territory 

of L'kshãdweep Kavaratti - 682 555 

	

2 	Director of Panchayats 
hepai tmcnt of Panchayats 

iinisi tion of the Union Territoiy 
oLkshadWeep, Kavaratti - 682 555 



1 :1 

• • 
I. 	 I 

65 

It 	iF 	I DëØittiertiofEdi.dation 
'I 	. 	. 

Union Teitoiôf•Lakshadweep 
ifa'ai athi 	by Directoi of Education - 682 555 

Village (Dwe$p) Pancháyat 
Athini I1nipresentéd  by its 
Eccutive Offiber - 682 553 

'I 

5./j! iage Dwep) Panchayat 
.Kvaiatti Island represented by its 
Ecutiyé Officer — 1 682 555 	 Respondents 

(By Adocate N'IitS Radhaki ishnan) 

'• 	. I 
30. OA347/2013i . 

Ti 

Suharabi P 
D)o.KunhikuFi 
PallicharnFrlOuse, Kavaratti Island 

al

• 	 •, 

2. 	MaharnoórM.F • 
bc).Hanizkth! 
14o1akcpuiaLlduse, Kavaratti Island 

II. 	:.\I 	I 

Haliinabi'U.tP,. 
MhWhd 

J Ili kanarKâvaratti 1  Island 
( 	. 	I 

III 
iimna e.V 	I . 

D/o.Mañaf 
Kavaratti Island 

Sárothrnà , K.P 
DIo. Ibrahimkutty 
Ieëlakdchiótiyapurarn 
Kvaritti Island 

L 

'I 	I 	• 
Jamecla*1  M.P 
D'/ô.Sübaif 

IC.Ili'iaKaàratii Island 

	

1 	' 

Becbi'. 	4 

	

1 	 • 	 I 

[)Io Chi iyakoya 
ädI-küse, Kavaratti Island 

Beebiiynepui 
I),oA1durahirnan 

I-Iib, Kavaratti Island 

	

: 	
I 

	

I 	 .. 

F' : 
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Rahrnath Beegum B 
D/o.A1i 
Baliyali Hôue, Kavarati Island 

Sadihath V.M. 
D/o.Valiya Abdurahirnan 
Vadakkurnelachadarn, Kavaratti Island 

Rahiyambee T.P 
D/oAhamrned K.P 
Thottathapura, Kavaratti Island 

Beefathumma B 
D/o.Aboobacker 
Beeramthoda; Kavaratti Island 

Rahrnath Beegurn P.P 
D/o.Attal K.P 
Poëharachepura, Kavaratti Island 

N/Iarjànath 
(q.M.uthu, Aynapura 

Kthipapepura Kavaratti Island. 	 Applicants tp*

(By AdötéMr.K.B Gangesh) 

• 	Wrus - 	 I 

The Administrator 
AdministrtiSn of the Union Territory 
ifLakshadp, Kavaratti - 682 555 

Director (Services) 
:Adthinistration of the Union Territory 

e Of Iakhadw(Secretariat) 
Ka"aratti - 682555 

Diêói fIhdüsti'ies 
Urion Territory of Lakhadweep 
Kavarathi represented by the 
Director of industries 	 Respondents 

(By AdvOcate: Mr.S Radhakrishnan) 



p. 

'I 

•• .: 

31. 0A348/2013 

I. T(unhU\J.C..:. 
S/o.Shaik 
NoOrumchettá House, Afriini 

 Attakoya 
S/o.Muthukoya 
Surambi House, Arnini 

 Anwar Hussain 
DIo. Essa 
Kottapura I-louse, Amini 

 Sajitha Beeg4m 
171o.Sayeed Abdulla Koya 
Béli .1-TOuse, Am mi 

 Harneedathbi 
JJ/o.Shaikoya 
Mbnakkallachetta House, Amini 

Hassainar 
5/0 .M oh am md 
A!immcchetta House, Amini 

I.0 Nasar 
5/0 .IIrrs 
Kdluvada

•
chetta I-louse, Arnini 

(ByAddcat&: MrK'B Gangesh) 

Versus 

The Administrator 
Administiation of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

Director of Pdn 
Departmit bf.Panchayats 
Administi ation of the Union Ten itory 
df Lakshadweep 
iaiati 6-2 555 

bèpatnent dfEaucation 
LJni on Territory of Lakshadweep 
Kavarathi represented by 
Director of Education - 682 555 

Applicants 
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4 	V1!àge. (Dwee) Panchayat 
A mini Island eprsënted by its 

xecuti.vc OffTher - 
 

682 ,554 

(By Advoat: Mr.S Rádhakrishnan ) 

32. 0A35012013 

MOhammed I-{asan 
S/o.Abdul Kadr 
Mohapurakkad House, Andrott 

Abdul 1-lassan' 
S/o.Attakoya 
Kaithatt Hou-se ,  Andrott 

Sayed Mohaiined 
S/o:Aboosala 
jKarchetta House, Andiott 

Mohammed 1-lussain 
.S/o.Mohammed 
3appathiyo,cla House, Andrott 

S i iajüdde 
S/o.(oya6m 1a Koya 
Kefakkad House, AndTott 

(By Aoc: NCB Gangesh) 

Respondents 

Applicants 

Versus 

TheAdhiiñitràtor 
A.dn-i inistratio.n of the Union Territory 
ofLakshadyp,Kavaratti —682 555 

Director of Fábchayats 
Pepartmnt df Panchayàts 

of the Union Territory 
F 

bf Lkshàd'ée 
t, ( 	 -. 
Kadii-682'555 

ditrict Pan&at 
Kavaratti represented by its Chief Executive Officer-682 555 

4. 	Village (Dwêp.) Panchayat 
Anrott I1ai represented by its 
Executive Qffièr - 682 554 

(By Advocat: Mi.Sadhkishnan) 

1 I 	 I  

Respondents 



• . 
33. OA351/2013 

Mohammed 1-lussain 
S/o.Indheen k.0 
B ii uh itli I-lou Se, Ar d rott 

Salahiiiheen 
S/o.Muthukoy' 
Kunthathalarn House, Andrott 

3. 	1-lassan 
Sb . Attakoya 
Kunj anattichetta, Andrott 

4. 	Yousaf 
S/o.Pookoya 
Puthiya Eddiyâkkal House, Amini. 

(By AdvOàaté: Mr.K.B Gangeh) 

I ; 	 Versus 
. 	. 	.c, 

• .• 

,i he Administrator 
Adjpistratipn of the Union Territory 

Kavaratti — 682 555 
y.  
Diiectoi of Pânôhayats 
I)epartment of Panchayats 

iiinistratr of the Union Territory 
of Lakshadcp 

I ..  
Kàv

--
äratti - 682 555 

 inrtdfWornen & Child Development 
Union Teri;itory of Lakshadweep 
Ka/àrhthi 	•, 
Rcpresentcd 	its Director 682 555 

4 Villag (Dwee) Panchayat 
4hdr6tt Island represented by its 
Executive Officer — 682 554 

5. Vi1!ag 	(Dwç.éP) Panciayat 
A

1
nini Island iepiesened by its . 	• Executive Officer 	682 553 

(By Advocate:Mr.S Radhakrishnan) 

;: 	! 
34. o'A352i2th3 : 	.1. 

.. 	... 

j 

App! icants 

Respondents 



Co 

Mohammed .Iiyaz Kha 
S/o.Pookunhi 
Thachery HOdse, Andott 

Mohaiiined. iahrdof 
S/oSayeed r4ohammed Koya 
Neclathpuraflouse, Ahdrott 

Mansoor Au 
S/o.Muthukoya 
Pentamve 1 ipura House, Andrott 

4. 	Mohammed Faisal 
Sb. Si d d ceq ue. 
Makkct I-Iouse, Andrott. 

(By Advocate: Mrk. 3 Gangesh) 

Versus .... 

I 	The Administrator 
Adni mi stration of the Union Territory 
of Lakshad'weep, Kavaratti —682 555 

Department of Animal 1-lusbandry 
Union Tcrritoiy of Lakshadweep, Kavarathi 
Repreentedby its I)irçctor - 682 555 

Director of Fanchayats 
Dèrtert f Pchayats 
Administittion qf the Union Territory 
of Lakshadwéep 
Kavarathi 682 555 

yi1iag (Dweep) Panchayat 
An.drott Island  represented by its 
Executive Officer —682 554 

(By Advocate: Mr. S Râdhàkrishnan ) 

H 
35. 0A353/2013 

..•,.} 	4 

1. 
flidävi  

Mayarnkakkda Rouse, Agatti 

• 	• 4 

Applicants 

Respondents 
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K.M Shukoor 
S/d:Chikkinoda Mohainiied 
Kee1 Mu Ii puia 1-louse, Agatti 

r 

T.P.Ahmad 
S/o.M.Yousuf 
Thekkputhiya Veedu, Agatti 

K.P.Homzakoya 
Sb. A boo backer 
Kamalmalmiyoda Puthiya 111am House, Agatti. 

K.Showkathali 
S/o.Sydubukhari 
Kondiñoda i-louse, Agatti 

B.Shàrafudheën t  
S/o.Ummer Ella 
Beeyakuttiyoda 1-louse Agatti 

V.K.Mohamind Miikthar 
Sbo.Abdulla Ioya 
7dakk Kunhinrnel House, Agatti 

Abdul Rahimàn 
Sbo..1)iddeque 
hilaHouse, Agatti 

(By A Octe MrK.B Gangesh) 

:. 	Versus 

The Adñiinitiàtor 
Administratic,n of the Union Territory 
of Lakshadwëp, Kavarãtti - 682 555 

Departnerit fAnirna1 Husbandry 
1nioii Territory of Lakshadweep, Kavarathi 

eprescnt 	its I)irector - 682 555 

Direc.t of Pänchayats 
Dcpaitmer1t of Papchayats 
Mm in i fiati of the Union Territory 
dfLakshadep 
Kavaratti - 682 555 

Village (Dweei3 Panchayat 
Agatti 1s1añdej5reséntd by its 
EXeCuU\'c Officer - 682 553 

D 

Applicants 

Respondents 



• 
(By Advocate: MrS kadhakrishnan) 

36. O.A No. 354/2013 

SUharabi, D/o. Thang Koya 
Kakkañal I-louse, 
Andrott. 

(By Advocate Mr. k.. Gangesh) 

Versus 

The Admiristrator, 
Administration, of the Union Territory 
of Lakshadeep, Kavarathi —682 555. 

The Di ector  (S erv i ces ) 
A diii in i strti On. of the Union Territory 
of I:akshadw .b'ep (Secretariat), 
Kav'aratti 682555. 

Department of Agriculture 
Union Terltitoi.y  of LaksFiadweep, 
Kavarathi L  682 555. 
Represented by its Diretor. 

(By Advpçatê Mr S. Radhakri;shnan) 

37. 0A355/2013. 

Muthiikoyä 
S/o.Sliàiko'a 
Kakkana I I louse, Andrott 

: . 	. 

/oAsa I.  inar, . 
i-Ibue, Andrott. 

(By Avbat: Mr.çB 6áñgsh) 

The Administrator 
Admi nist.ration of the Union Territory 
of Lakshadvieep, Kavaratti —682 555 

IlL 

Applicant 

Respondents 

Applicants 



•1 :  
2. 1)1 rector of Panc.hayts 

Department of 	anchayts 
Adninistiation' of tHe Union Territory 
of Lãks1adieep 
Kavaraitti 

3 DiiectoiolPoit, Shipping & Aviation 
UnionI cii itoty of LJakshadweep, Kavarathi-682 555 

4. Village (Dvep) Pachayat 
Ardrott .1 sland represented by its 
Executive' Officer - 682 554 Respondents 

(By Ad.i'.ocae: Mr.S Radhakrihnan) 

38. bA 356/2013 

I 	 I. 

1-ajarbmmabi .H 
D/o.Koya KidaveM 

Kalpeni 

M.K;C.heriyk'a .r 
S/6.MQhaI1od;Koya :Haji 
M41m'ikkakad' House, Kalpeni 

(By Advoëate: Mi1<B'Gaingesh) 

• V,ersds 

1 . 
 

The AdminirtOi 
'Admi nistratithi f the iJiiion Tei-ritory 

àlhde, Kvairatti - 682 555 
U/S 	 S 

I 	
1, 

2. 	Di rector of Pnchayat 
J.epai4ient!d1Pànéhayats 
Adm im sti aion of the Uhion Tei ritory 
oIIakshadweep: 
Kavaratti —682555 

Vi1'Iàe'(Dèèj) Pichayat 
Kalpeni 1s1ard .çeprsented by its 
Executive Officer 2 682.552 

(By Ad,'ocatc Mi S Radhaki ishnan) 
- 	•. 	. 	• . 

39 	'OA 357/20)3 	I 

1 	AKAbdul Sl 
S1oCheriy.akoa ......................... 

S. ,  

: 

Applicants 

Respondents 



Alikakada I-lOuse, Kalpeni 

M.CJàtgi. Io.ya 
$/o:.Sayek' 
Malachadum, I<alpeni 

P:Sakeer Huain 
S/o.Mohamrne Koya 
Peechiyath House, kalpeni 

Abdul Lathecf 
S/o.Pallath Kunhi Koya 
Nenempappada House, Kalpeni 

Attakoya 
Sto.Kasrni Koya 
ku?thipuvakad 1-louse, Kalpeni 

Abdul Nasei' 
S/o.Muthu Kpya 
Malrnikakäda House, Kalpeni 

M.k Khalëe 
S/o..Iiamza Koya 
Malmikakaqa.  House, Kalpeni 

Mohammed Nascr 
S/o.MoJmmmed Koya 
Pebhiáth House, Kalpeni 

Mujêeb'RaFiiThfl 
S/o.Shai Ko 
M4nmc1 11iç, Kalpeni 

Chèriya Köyä 
Sto.Ahmed 
Nediyarn 1-louse, Kalpeni 

Mohammed Koya 
S(o.Kunhi Koya 

hciyápuiaId I'Iouse, Kalpeni 

1 
AEbObàèkèr. 
S1112lT?fI 
Kakhchiyoda 1Io'use, Kalpeni 

 
$/o ! Kunhi Koya 
Mathi 1kdnà1 lal I-louse, Kalpeni 
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14 	Abdul Lathe1 

Sb Sayed Mdl4arnrned Koya 
Cheriyakunnaika1atn House, Kalpeni 

AbdulI-lakeern 
Sbo'.Cheriya Koya 
Melachedarn House, Kalpeni 

Hajirommabi 
D/o.Kasmi Köya 
Akkara House, Kalpeni 

Hurnairath 
D/o.Abbas . 
Arakalar I-Id6e,Ka1peni 

Ràsheed 
Sbo.Koyamrna 
Manjiyenarn House, Kalpeni 

Abdu! Gàfooi 
Sbo.Kasrni Koya 
KapaUIn House, Kalpeni 

20.M.'C.-Koya  

Sbo.ppkoya 
Meladhedám House, Kalpeni 

..... 
21. 	.1 .PSariya 

.D/o.Moosa KC: 
Putliiyàpura House, Kalpeni. 

(By Advocate: MrJK.I Gangesh) 

Versus 

The Administiàtor 
Administratiori.  of the Union Territory 
fhawep, Kavaiathi - 682 555 

i5epatmeitf 1Agricu1ture 
Union [Ferritor'. of Lakshadweep, Kavarathi 
Reprsnt1by. its Director 

Di rectO1 of Paiichayats 
Departient .f Pan chayats 
Adrhinitratioñ of the Union Territory 
of Lakshadweep, Kavaratti 

Applicants 



• • 	
I 

4. 	Village  (Dwee) Panchyat 

fr'' 

	

	4Is1aiidepresented by  its 
Executive Officer 

(By Advocate Mr S Rdhakrihnan) 

40. 	O.A.358/201 1 3 

Abdul Latheef 
Keela Villattom, Amni Island 
Lakshadweep. 

(By Ms.Shahna Karthikeyan) 

,Yersus 	.1 

1. 	Village (Dwep) Panchyath 
Arhni Island 
;Reprcsentdby. the Chair Person 
Pin-682 552 

2. 	eçretary 
Department of Pan chayath, Kavarathi 

3. 	Director 
Employment and Training 
Un iöh Territ6ry of Lakshadweep 
Kavarathi 

(By Advoate: M,r.SRadFiakrishnan for R 2&3) 

41 	0A359/2013 

Muthukbya 
Mampuram House 1 
Arnini:Island, LakThadweep 

• 	 : 

(By Advocate: Ms. S hahna Karthi keyan) 

Versus 

YUlage(Dweep) Panchayath 
Amni Island 
Represented b. the Chair Person 
ein-682552 	. 

	

• 	••, 

Secretary ,H 
 

Dep4rtrnerlt of Panchayath 
Kavarathi H62. 555 

Respondents 

Applicant 

Respondents 

Applicant 



.S 	 (07 

biréctor 	H 
Einployment, and Training 
Union Territør' of Lakshadweep 
Ka''arathi- 682 555 

(By Advocate: Mr.S Radhakrishnan for R 2&3) 

42. 0A362/2013 

Rabeehathulla B.P., aged 35 years, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at Valiyapura House, 
Kiltan Island. 

(By Advoçae: Sri P.Y Mohanan) 

Versus 
Th& Adrninitrator, 
,UT of Lakshadweep, 
Kavaratti-682 555, 
Electrical I)ivision, Kavarathy. 

Director oIPanchayat, 
.D'epàrtent of Panchayat, 
Adrriinistration.of UT of Lakshadweep, 
Kavaratti - 682 555. 

The,ccutiveOfficer, 
V i1l e Dvep Panchayat, Ki ltan-6 82 557. 

(By Advopatç: Sri S. Radhakrishnan) 

43. QA363/2013 

Yaser Arafath M.V., aged 28 years, 
Sb. E. Seed iQya, Labourer, Animal 
Husbandry Unit, Kiltan I 

Residing at Moulana Veed, 
Edaya4a, Icil.tan Is1nd. 

(By Ad.bà: Sri 113 .V.Mohanan) 

Versus 

The Adminitrãt9r,, 
fiT of Lakshàdèp, 
.Kavaratti-682 555. 

pjrectpr of Par chayat, 

I '  

Respondents 

Applicant 

Respondents 

Applicant 



Department of Pnchayal, 
Administration of UT f Lakshadweep, 
Kavaratti - 682 555. 

The Veterinary, Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal. I-Iusandry Unit), 
Ki It'n Is1and, Lakshadwbep-682 557. 

The Chairperson, Village Dweep Panchayat, 
Kiltan - 682557. 

[By Advocate: Sri S. Radhakrishnan (Rl-3)] 

44. OA36412013 1  

Abdul Qubish, S/o. Sàinul Abid P., aged 27 years, 
Mal ikakal, Ki ltan, U.T. of Lakshadweep, working as 
Casual Labourer, ,(L:ie Stock  Inspectors Trained Labour), 
Animal Flushandry .Pp'artrnent, U.T. of Lakshadweep, 
Kavarathi.. 

(By Advpcat: Mrs,,aisy I. Lanie1) 

Versus 

Th A'dminitrtdr,: 
Union ,TerrtOry of Lakshadweep, 
Kvarathi-682 555. 

hàirersôn, Vi!1ag (Dweep) Panchayat, 
Kiltn -- 682 557. 

i1réct of\iiial Husbandry, 
U:T. oiLakshad'weep, Kavarathi —682 555. 

'Di'écthi ot'P 	àath'bepartment of Panchayath, 
Kavarathi_682:555. 

[By Advctç $ri. S. Radhakrishnan (RI, 3 & 4)1 

45 OANo 36/2013 

Vlohammed Kasim 
510.Sayeed: 
Ka:nnipura House 
A,ndrott. 

MhanmdI -Iussain K.0 

1 41  

Respondents 

Applicant 

Respondents 



.S 
Sb. Attakidave 
Kunjhänatti Chãtta I-louse 
Andrott. 

3. 	Mohammed N1a,rn:: 
Sb. Haiiizakoy 
"Pachalarn I-louse 
Andiott 

(By Advocate Mr. K.B. Gangesh) 

Applicants 

Versus 

The Adrninistratbr, 
Adm inistratipnof  the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The I)irector of:Panchayats 
[cpartment of Pànchayats 
Adm in isti ation of the Union Territory 

1khad'eé Kavaratti - 682 555. 

Lakhadweep l)eveloprnent Corporation Ltd., 
Port' Coritrdl o'er, Andrott - 682 554 
lcpresnted by its Officer in charge. 

Directorate of Art & Culture 
Adfninistrati'n of the Union Territory 
of Lakshad'wëe Kavaratti - 682 555. 
Represented ' its l)irector. 

1) irectr otAriulturé 
I)cpartnen 1T  oç' Ak gi icultui C 

Adthin 1 stratiOh'of the Union Territory 
' 	I 	,• 	 - 

ófLãkshädweep, Kavaratti - 682 555. 

6.iflg (bSCe) Pancha'yat 
Andrott Island represented by its 
Fxecutive OfficCr— 682 554. 	 Respondents 

(By AdvoèateMi:. :• 'Radiiakrishnan) 

46 0A368/2013 

1. 	Nai1akyag7. years, Sb. Pookunni A., 
Puthiy Clcttapokda House, Andi ott 

2 	Shycd Maan'i1,aged 31, years, Sb Sheikoya 'l hangal, 
l<adeth '1-Iou 	'Ad roft.' 
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Shihabudheen Thangal, aged 28 years, 
Sb.. Sheikoya.ThangaI, Kandeth House, Andrott. 

.MoharPmedSäyyidSihan, aged 23 years, 
Sb Sheikoya "I har!iga!,  Kandeth House, Andiott 

Mohammed Salim, agedl  44 years, Sb. Kidave A., 
Panchanal 1-lOuse, Andrott. 

Khair, aged 32 years, Sb. Muthu, 
Pulcenakeel House, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Monakkal I-louse, Arnini. 

Sayed Koya, aged 44 years, Sb. Pookoya, 
Mcclaçheri House, Arnini. 

(By Ad'Ocate: Sd K.BG'angh) 

• 	Versus 

App! icants 

1. 	The Administrator, 
Admiiiistraiidr of the LJh ion Territory of Lakshadweep, 
Kvartti-68255. 

2 	Dii edo! of Panchayat, 
06parthiént ólPanchayats, 

iip stiq'i, of the Ui on Territory of Lakshadweep, 
kat'ti-c68 555. 

..' 	 • 

itpcnt of.Agricu1tre, Union Territory of Lakshadweep, 
Kväithi, ReiCented iby its Director - 682 555. 

Village (Dep) Panchayat, Andrott Island, 
i;epresçntcd, by its Executive Officer - 682 554. 

Yi1Igc (Dwep)PnchIayat, 
Kavaratti IsInd, represented by its 
Executivc Offie- 68,2 555. 

6 	il Lagc (. Dweep) ianchayat, 
Ai4ini I1ahd, ii esened by its 

Y 	 Respondents 

(By Advocate Si i S, ,Padhaki ishnan) 

47. OA.369I2O13 

.. Y 	' •. h.:; 

-, 	 I 



• • 
Sulfecker, aged 42 years, Sb. Sayed Mohammed, 
Valiyapuia Houe, Andiott 

Mohammed Naêr, aged 44 years, Sayed Ismail, 
Kerakkada 1-idue, Andrott. 

Mohammed Husain, aged 48 years, Sb. Nalla Koya, 
Pallippura ilOuse, Androth. 

Kunhiseethikoya, aged 51 years, Sb. Muneer, 
Puthiyath House, Andrott. 

Cheriyakoyáaged 32 years, Sb. Nallakoya, 
Rerumpally House, Andrott. 

 NóOrul Améch, 	ged 36 years, Sb. Shaikoya, 
Pandai Puthjya Pura I-louse, Andrott. 

 ilamzakoya, agë'd 52 years, Sb. Koya Kidave, 
Chekkarakkad I-louse, Andrott. 

 MOhammed Kasim,agd 37 years, Sb. Ahammed, 
Aynada Chctta House, Andrott. 

 1aiiài, ãgèd 33 YCars l  Sb. Nalla Koya, 
Nangammada. House, Andrott. 

 
: 

Mo1i+iiiie'dHüs'saih, aged 30 years, Sb. Pookoya, 
Pataka! ,Katt House, Andrott. 

 Mbhamhied I&irn A.,aged 39 years, Sb. Yousuf, 
Ammelam I louse, Andrott. 

 PObkoya, aged 45 years, Sb. Sayed Koya, 
Kunnel Housc, Andrott. 

 6ashagl41 yar 	Sb. Koyamma A., 
Pardarath TIouse, .Andiott. 

 
-. 

Iii 	aged .4 years, Sb. Thang Koya, 
leechciyThátip, Pokkada House, Andrott. 

 Sd ShihabUhin, 4d 32 years, Sb. Koyamma Koya, 
Shaikkinte Yeetil Padipura, Andrott. 

 
1 

Möhanimed Rizvan Au, aged 27 years, Sb. Kunhiseethi Koya, 
ouse, Andrott. 

• 
:' 
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Soudabi K.C.P., aged 29 years, D/o. Attakoya, 
Kudambattu, Chcriyapura House, Andrott. 

Mohammed K'asim, aged 43 years, Sb. Sayed Mohammed, 
PappetHoüse, ndi:ótt. 

Kareem,. aged 28 years, Sb. Koyarnmakoya, 
Aliy.athara Hous, Andrdtt. 	 Applicants 

(By Advocate: Sri K.B. GangeTh) 

Versus 

The Administrator, 
Adnihistratibn'of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

I)irctor of anchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
1aiaratti— 682555. 1 0 

Village (Dweep) Panchayat, Andrott Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S.' Radhakrishnan) 

48. OA 370120 13 

Aboobackéráed 35 years, Sb. Ukkas, 
Kunhibiyoda,1:iouse, Kavaratti. 

Musthfa, gd' 36 year, Sb. Harnzath, 
l 11ikaiçiapuiJ louse, Kavaiatti 

Farook, aged 7  ears Sb. Koyamma, 
Chcl)iyath9da 1-louse, Kavaiatti 

.r Shaipee;, ad 30 years, Dbo. Kharnar Khan, 
SaiiiabiyodaHoüse Kàvaratti. 

Ayhabi, agd 36 years, Dbo. Hamzath, 
Kcclakochapui;a I-Ioiisc, Kavaratti. 

Shahieena, àd 36 years, Dbo. Ibnu Maja, 
VaIjy1,i .1 I ousb,:K avaraui. 

MoOiniiath,:ged 36 years, D/o. Hamzath, 
Badai House, Kavaiatti 
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8. , Ramla I3eegui aged 34 years, DIo. Kasmi, 
Muthibiyoda House, Kavaratti. 

9,, 	.MujeebRahnai,'aged 38 years, Sb. Abdul Khader, 
Monapui;aka1 Mouse, Kävaratti. 	 Applicants 

(By Adyocate: Sri K.B. Gangesh) 

Versus 

The AdministrIor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

1)ircctpr of Pnhayats 
Department bTPancha'ats, 
Administraipripf the Tinion Territory of Lakshadweep, 
Kavàratti 2682555. 

DirectoratçfMcdicaJ and Health Services, 
Unioh 'I'er'ritàr) 'of Lakhadweep, Kavarathi, 
Rcresentëd by its Director— 682 555. 

Villagç (Diep) Panchayat, 
Kavaràtti ts1'nd represented by its 
Fxecutive qTfiçer - 682 555. 

Villagç (I)veep) Panchayat, 
AndrottIs1ad.,epesented by its 
Ex4'u'e Qfi,Cr 4 682 554. 	 Respondents 

(By AdOdtri . Radhakrishnan) 

49 	0A37112013 ,  

P Nacer, ded'35 S'eas, Sb Kunhikunhi, 
Pallich:am -IQuSe, Kavaatti. 

P.1'. Nseei 	gd 32 yars, S/o I-Iamzath, 
Puthiyà 11!àrn Kàvratti. 

3 	I Ramla Beegum, agLd 34 yeais, Dbo Kunhi Koya, 
Poovumeda I-louse, Ka'ai atti 

H y.. 

4. 	P.V. Ab6obkker âged36 years, Sb Muthu Koya, 
Puthiya Veedu, (avai ti at 

I 	.1' 
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Shabaia Beegu'rn, agel 24 years, DIo Au, 
'I'liekk "Melall 111am, Kavaratti. 

Suldlkhbi, 	43 years, D/o Kojan, 
Puthiya IlEain Kavàratti. 

Abdul Razak, aged 28years, S/o Mullakoya, 
Sarabiyoda HoUse, Kakiaratti. 

(By Advocate: Sri K.B. Gansh) 

Versus 

1. 	The Administrator, 
Administratioi of the 
Union Teriitoi 1of Lakhadweep, Kavaratti. 

2 	Depaitment of Animal Husbandiy, 
Uhioii Tcri- itory of .Lakshadweep, Kavaratti 
i:epresented, by its Director. 

Dircctr of Panha)ats, 
1)ep4rtrncnt of Panchayats, 
AdministratIoñof the 
Union l'crritory of Lakshadweep, 
Kavaratti, 

4 	Vi1la'gc'(Dwcep) Panchayat, 
KØ1i Islarki represented by its 
E tëëutk'e Qfficei. I 

(By Adèãt'bf Sd.:  S. Radhakrishnan) 

50. O.ANb. 372/2013 

Jarnaludheen, Sb 	tbdulla U C 
Mi.idakkiyod F160e, 
Kadamat. 

v • l 	 - 
(By AöcàtMr.' K.B. Gangesh) - 	.: 

iVei
d

siis 
-. 

ThêAalllinistl:atbr, 
Administ.rton jof the liion Territory 
bi 1khad'éèp;Kävarathi - 682 555. 

Th Dhcctoi (SCVices) 
Administration of tFe Union Territory 

II  

Applicants 

Respondents 

Applicant 

- 	 0 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

	

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. 0A373/2013 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

	

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/a Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive Officer-682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Pu.thiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The I)irector 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 0A381/2013 

B. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandayam 1-louse, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poornada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory of Lakshadweep. 

K.G. Jamaluddin, Aged 40 years, 
S/o late Ummer, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 



IS 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keel au lam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri 	Anilkurnar) 

Versus 

I. 	The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Terriory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. 0A384/2013 

Ishaque A.C., aged 35, S/o. Junies T., 
Bus 1-lelper, District Panáhayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasmikoya P.P., Bus Driver, 
District Pancayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island; UT of Lakshadweep. 



g o 
3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhirnon, 

Bus C1eaner,'Thstrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Laksh:dweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682, 555. 

Director of Panchayat, 
Department of Panchayat, 
Admini stratih of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A386/2013, 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Xmini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Is1and Union Territory of Lakshadweep, Pin - 682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Arnini Island ;  Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Union TelTitory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P.,.ged 35 years, Sb. Alimohammed, A1iychetta, 
Amini IslandtJnion Territory of Lakshadweep, Pin - 682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul Sa1aiñ.., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ahiini Island, Union Territoiy of Lakshadweep, 
Pin - 682 552 

Nooru! Hassai K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Ka!lakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Jalal B.M., aed 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, imini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

0 
Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini island, Union Territory of 
Lakshadwee Pin - 682 552. 

Nafeesath U. 1, aged 35 years, Dbo. Eassa Kottappura, 
Unnan, Ami iii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented ft,i  its Administrator. 

The Director of Panchayaths, 
Department of Panchayaths, 
Adrn mi stration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Tei*itory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lkshadweep, Pin - 682 555, 
Represented py its Executive Officer. 	 Respondents 

(By Advocate: Sri Radhakrishnan) 

56. OA 388/2013' 

	

I. 	P.P. Arnanula, aged 38 years, Sb. Sayed 
Mohammed ?.K., Puthiya Pandaram, Kiltan. 

	

2. 	Mubaraka Bánu, aged 27 years, Dbo. Ibrahirn, 
C. Lavanakkl House, Andrott. 

'fr 
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3. 	K. Sajeedkh, aged 26 years, S/o. Cheriyakoya, 
Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administi:àtor, 
Administratiori of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Adrn mi stratioh of the Union Territory of Lakshadweep, 
Kavaratti - 62 555. 

Department of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director —682 555. 

Assistant Settlement Officer, 
Arnini Island —682 554. 

Village (Dwe.p) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island represented by its Executive Officer-682 553. 

Village (I)weep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554 

(By Advocate: Sri 5•  Radhakrishnan) 

57. 0A390/2013 

C.N. Abdu1Iijakeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathail1rn I-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkda l-louse,Kalpeni. 

C.N. 1-labusabi, aged 50 years, Dbo. Attakoya, 
Cheriyannallal House, Kalpeni. 

Hameedabi, aged 41 years, Dbo. Ramalan, 

Respondents 
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Paldath House, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. 1-Tamzakoya, 
Athanarn Thottarn House, Kalpeni. 

A.K. Muthub I  aged 53 years, D/o. Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalarn House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanarn House,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P 
Mayamkakkapura House, Kalpeni. 

Hurnairath P., aged 42 years, D/o. Sayed, 
Poodiyath 1-louse, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoa House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda I-louse, Kalpeni. 

K.C. Abdul Iaffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada, 1-louse, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader, 
Maral House; Kalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandarnkalarn House, Kalpeni. 

Thangakoya,ged 33 years, Sb. Chariyakoya E., 
Koliyala House, Kavaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 
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Jaffer, aged 3years, Sb. Hasan T.P., 
Kal adi I-IousKavaratti. 

Basheer, aged.36 years, Sb. Mohammed P., 
Kunni name! House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura I-louse, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarne! House, Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppadà House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeêgurn, aged 31 years, Dbo. Kuttiyammed, 
Kunnam 1-louse, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathai1!am, Kavaratti. 

Noorul Amee'n, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammeda!iT.P., aged 35 years, 
Sb. Aboobaqker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aed 39 years, Sb. Sayed Koya, 
Edanilam Hotse, Kavaratti. 

Jassin C., agèd 33 years, Sb. Ali K.P., 
Chonarn House, Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya A1ikrn, Amini. 

Abdul Rahee, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura Hoiise, Kavaratti. 

Mushin, aged39 years, S/o. Nallakoya, 
Kuttithayapur House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Thararniflakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahu! 1-larneed, 
Palarnkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn House, Kavai-atti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi }-Iouse, 
Kavaratti. 

Raheem A., àgëd 30 years, Sb. Khader, Agarn House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashii M.I., aged 33 years, Sb. Attakoya, 
Mukriya I ilain I-louse, Kavaratti. 

Kadishà, aged 44 years, D/o. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charnayathapira House, Kavaratti. 

K. Abdul Ra;heedu, aged 42 years, Sb. Harnzath, 
Kunhibiyoda. House, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. Hameed, 
Chandipura House, Kavaratti. 

M.T.P.HabeCb Rahrnan, aged 43 years, Sb. Khalid, 
Melathiruvathapura House, Kavaratti. 
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Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

Halimã,.aged.35 years, D/o. Koyamma, 
Thai eekepura House, Kavaratti. 

Sayed Abdu1aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummaiiñanodda House, Kavaratti. 

Abdul Reheem, aged 30 years, S/o. Harnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnamkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura, House, Kavaratti. 

SeethiKoya,ged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti. 

Mariyornthabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubeëha, aged 23 years, Dbo. Sayed Poo, 
Ne1iympuraFFIouse, Kavaratti. 

Sa1mged 22 years, Dbo. Cheriyakoya, 
Vadakii.a pura House, Kavaratti. 

Muharñrned,aged 32 years, Sb. Attakoya, 
Vadkiiapura, Kavaratti. 

Sairabanu PJ., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal Housé,.Amini. 

Mohammed Ali P.M., aged. 27 years, Sb. Hamza, 
PuthiyaMan?i1, Amini. 

Chei.iykoyaaged 41 years, Sb. Abdul Khadr, 
Pandarani Hoise, Amini. 
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Cheriyakoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadrnath. 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakkilapw'a: House, Kadmath. 
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Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 
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Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyako.ya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada l-Iouse,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajaromniabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

Badarudheen .Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A1iyatharnrnda Bithathabiyyapurarn House, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyarnpokkada House, Androth. 

:80. Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathirnãth Suhara, aged 38 years, D/o. Koyamma, 
B appathiyoda 1-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavanakkal House, Androth. 

BalhaJ., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Raharnth P., ãed 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 
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86. Naseeraani M.K., aged 40 years, D/o. Kunhi Koya, 

Moolakad House,Andi oth 

87 Kadeeshommabi L , aged 40 years, D/o Seethi M, 
Lavanakj<al House, Androth. 

88 	Saiornrnabi T, aged 43 yeals, D/o Aboobacker, 
Thachery:Hopse, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnmabi T• aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Ramlath Bee'gurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makketi House, Androth. 

Safiyai M., ged 39 years, DIo. Nallakoya M., 
Mathil I-louse, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil House, Androth. 

Hussaih P.P.,: aged 45 years, Sb. Aboo Sala, 
Poovinapura 1-louse, Androth. 

Attakoya, aged 56 years, S,'o. Asainar K., 
Attalada House, Androth. 

Husaiñ, E.K aged 48 years, Sb. Seethikoya, 
Edayakka! Hbuse, Androth. 

SayeedMohàrnrnd Koya L., aged 54 years, Sb. Kader P., 
Lavanakkal House, Androth. 
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1-lussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashadai-Jouse, Androth. :.' 	:• 
Ismail, äged 40 years, Sb. Lava Burhikage Moosa, 
Kunnuniange.House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam I-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave,Moodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Directoi of Panchayats, Department of Panchayats, 
AdminitratiOn of the Union Territory of Lakshadweep, 
Kavar4tti - 682 555. 

Dire,'Deartrnent of Labour and Employment, 
Adminiratidn of the Union Territory of Lakshadweep, 
Kavarti - 682 555. 

Department df Education, Administration of the Union Territory 
of Lakshadwep, Kavaratti, represented by its Director —682 555. 

Departthent ófAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Department of Women and Child Development, 
AdrnihjtratiOn of the Union Territory of Lakshadweep, 
Kavrçti, represented by its Director - 682 555. 

7 	Department of Fisheries, Administiation of the Union Teiritory of 
Lakshath'eepKavaratti, represented by its Director - 682 555. 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOly of Lakshadweep, Kavaratti, 
represented by its Director-682 55 . 

L 
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Lakshadweep Khadi and Village Industries Board, 
Kavaratti, reresented by its Chairman - 682 555. 

Revenue Sub Divisional Officer, Kavaratti Island 682 555. 

Sub Divisional Officer, Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Lakshád'eeDistrict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer - 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 

Village (Dweep) Panchayat, 
Kadaniath Island, represented by its 
ExecufiVe Officer– 682 553. 

Village (Dweep) Panchayat, 
Androthisland, represented by its 
Executive Officer - 682 552. 

[By Advocate:Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

T-Juai, S/6Aboosala, 
Sarmppada (Konchukakada) House, 
Agath, Presently working as Cleaner, 
RGk{dpitl, Agatti. 

Shukoor, S/b late Kidave, 
Pakrurnuparibda House, Agathi, 
Present1y wking as Cleaner, 
RGS Hospital, Agatti. 

Latheef, S/6Attakoya, 
K.alkandiyoda I-louse, Agathi, 
Presently wOrking as Cleaner, 
ROS Hospital, Agatti. 

Respondents 
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4. 	Harneedath, Dio Koyassan, 
Aynepara I-Jóse, Agathi, 
Presertly working as Cleaner, 
RGS Hospital, Agatti. 

5 	Subaida, D/o Moharned, 
Kulalioda House, Agathi, 
Presently working as Cleaner, 
RGS Hospitâ1:,  Agatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheernabi, Dd late Shamsuddeen, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital; Agatti. 

Abida, D/o Harneed, 
Makkiàchoda House, Agathi, 
PresñIy woking as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn Housè Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Su1ainaii, sib Harnza, 
Kal•arnthithioda 1-louse, Agathi, 
Presently wo trking as Cleaner, 
RG.I-Io$pitai, Agatti. 

11 	Mahaniood, /o Koyassan, 
Arnpeipally House, Agathi, 
Presentl working as Cleaner, 
RGS Hospital, Agatti. 

12. 	Saiful1i, Sip Abdurahirnan, 
Mariyathoda, House, Agathi, 
Presentlyw&king as Cleaner, 
RGS 1-16spit1, Agatti. 

13 	Abdurthirnan, S/o late Harnza, 
M1iip HOuse, Agathi, 
Preeñti': wOking as Dhobi, 
RGS i4ospitl, Agatti. 
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Abdulkader,S/o Ummer, 
BiyaJdttiyola House, Agathi, 
Presently wo?king as Dhobi, 
RGS Hospital, Agatti 

Abdull:a, S/o.IKhalid, 
Kandavar Gothi House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

(By Advocate: Sri R. Rarnadas) 

Applicants 

Versus 

The Adrninistiator, 
Union ferritry of Lakshadweep, 
Kavâiàtti .-68255 5 

The Chairperson, 
Villag& (Dwee) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Medical Officer in charge, 
Comriunity Health Centre, Agatti Island,11 , 

Unon Territory of Lakshadweep 682553 
	

Respondents 

(By Advocate: Sri S. Radhakrishnan (R1&3)) 

v 
59. OA 393/2013. 

C.Mflkoyàged44 years, 
S/o Siraj; Chekireyarnrnakada House, 
KadathatSkilled Labourer, 
Office ofth& Assistant Engineer Electrical, 
EectricalSub Division, Kadarnat. 

K.P. Jalaluddeen, aged 41 years, 
S/o Harnëed Madkinachetta, Kattipura House, 
Skilled Labourer, 
Offlcc othe Assistant Engineer Electrical, 
Electricat Sitb Division, Kadarnat. 

KY: .Bihih,:aged 31 years, S/o late Nallakoya 
KuhipFouse, Kadarnat, Skilled Labourer, 
OfIicé Ofthissistant Engineer Electrical, 
E1ectricl Sü Division, Kadarnat. 

B.M. Aadulla, aged 42 years, So Harneed Melachetta, 
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B iriyoiimad I-louse, Kadarnat, Skilled Labourer, 
Office oith Assistant Engineer Electrical, 
Electrical SUbDivision, Kadamat. 

	

5. 	K.P. Kunhikoya, aged 41 years, S/o late Hassainar, 
Keel acherry House, Kadarnat, Skilled Labourer, 
Office of the Assistant Engineer, Electrical, 
Electrical Sub Division, Kadamat. Applicants 

(By Advocate: Sri. 1 Sreeraj) 

The Administrator, 
Union Territory of Lakshadweep, 
Kavar,atti-682555. 

The Directoro'fPanchayat, 
Department of Panchayat, 
Administratipn of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadarnat-682 556. 

The Asistant Engineei', Electrical, 
Electrical Sub Division, Kadamat-682 556. 

5 	The Chairperson, 
Panchayat, Kadamat-682 556. 

(By Advoça;$ii.$..RadhakriShflafl(Rl -4)) 

60. 0A394/2013 

U.P. Janal,S/Q C.O. Koyamma, aged 39 years 
woikiñg as Skilled Labourer, 
Animal Hubandry Unit, 
Union Terripry of Lakshadweep, Kalpeni-682 557 
and iesiding it Umprampappada House, 
Kalpeni Island-682 557 

2 	T P Muthukqya, S/o late M K Hamzakoya, aged 43 years 
workIrJas Sk1led Labourer, 
Animal Husbandry Unit, 
Union Territóry of Lakshadweep, Kalpeni-6 82 557 
and residing at Thithiyapada House, 
KaIni Islarid-682 557. 

3. 	M. HydelT, S/b late M.K. Yousef, aged 43 years 
workihg; as Casual Labourer, 
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Animal Husbahdiy Unit, 
Union Territory of Lakshadweep, Kalpeni-6 82 557 
and residing at Manchiyanarn House, 
Kalpeni Islarid-682 557. 

K.O. Moharnrred Ibnu Jaffer, S/o K.P. Sayed, aged 44 
years, working as Casual Labourer, 
Animal 1-lusbandry Unit, 
UnionTerritory of Lakshadweep, Kalpeni-682 557 
and:residingt Kakatchiyoda House, 
Kalpeni Island-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union TerritOry of Lakshadweep, Kalpeni-682 557 
and residing at Malrnikakkada House, 
Kalpeni Island-682 557. 

M. Kaläm, S/o M.C. Muthukoya, aged 34 years 
woddrg as casual Labourer, 
Aniñial Husbandry Unit, 
Union Teiritory of Lakshadweep, Kalpeni-682 557 
and iesiding t Maral House, 
Kaiehi Island-682 557. 

K.K.hained Rafeeque, S/o V.K. Kojankoya, aged 45 
yea, working as Casual Labourer, 

Animal Husbandry Unit, 
Union Terrifiy of Lakshadweep, Kalpeni-682 557 
and residirit Kandarnkalarn House, 
Kalpehi Islnd-682 557. 

MUnhkdà, S/o late M.C. Ahrnedkunji, aged 47 years 
working as Casual Labourer, 
Animair  Hubandi y Unit, 
Union 1 en itory of Lakshadweep, Kalpeni-682 557 
and residing ht Maral House, Kalpeni Island-682 557 

K.O. Abul Salam, S/o P. Assainar, aged 39 years 
workihg as Casual Labourer, 
Animal Husbandry Unit, 
UhiOn Territ9r)f of Lakshadweep, Kalpeni-682 557 
and residing t Kakatchiyoda House, 
Kalpeni islarid-682 557. 

P.P.. Mu.sthafa, Sbo late Sayedrnuharnmedkoya, 
aged 47yeais, voiking as Casual Labourer, 
Animal Husbandry Unit, 
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Unioh Territory of Lakshadweep, Kalpeni-682 557 
and residing Pokkarappada House, 
Kalpeni Is1aid-682 557. 

(By Advocate Sri 14 Unnikrishnan) 

Versus 

The Adrninitrator, 
Union Territory of Lakshadweep, 
Kavaratti .-68255 5 

	

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-6 82555 

	

3., 	The Chief Eëcutive Officer, District Panchayat, 
Unioh Territory of Lakshadweep, 
IKavaiatti,-62 55 

	

4. 	The Veterinary Assistant Surgeon, 
Village Dweèp Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2Oi 

Sai1 Abid:S/o  Yusuf, aged 40 years, 
Cheri.yamp1aa House, Kadarnat, 
Helpei ,Di strict Panchayat, Kadarnat 

AbdülShÜkóbiT, S/o Sayed Au, aged 41 years, 
Ukkayac.hetta House, Kadarnat, 
Bu Driver, District Panchayat, Kadamat. 

M. Khãlid, S/oNadeer, aged 43 years, 
Madurakarn I-louse, Kadamat, 
1-lelper, Di strict  Panchayat, Kadarnat. 

Ayoobkha'n,:S-/o Kunhikoya, aged 37 years, 
KeertIiLN1aha1 House, Kadarnat, 
Helpei bistrict Panchayat, Kadamat 

(By Advocate Sri R Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 
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The Ainistrator, 
Union Territory of [akshadweep, 
Kavaratti-682 555 

The Director of Panchayat, 
Department fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti -682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-682555. Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/2013 

1 	P.P. Siraj, abd 44 years, S/o M. Subair, 
PuthiyaPandararn House, Agatti Island, 
UniQn Te,rrit,ory of Lakshadweep. 

Nouhãd Ali aged 32 years, S/o U. Sabjan, 
KeelaSararnFna Pada House, Agatti Island, 
Union Territory of Lakshadweep. 

M.I. Abdul Naer, aged 28 years, S/o M. Abdul Rahirnan, 
Mela Thorn House, Agatti Island, 
UnioñTCrritry of Lakshadweep. 

T.P:Kha1idãged 30 years, Sb Kidave, 
Mela am ouse, Agatti Island, 
Union Territory of Lakshadweep 

K.0 Abdul hukoor, aged 38 years, S/o Kasmi, 
Kariyarnachetta House, Agatti Island, 
Union Territiy of Lakshadweep. 

M.P. NizãnUddin, aged 27 years, S/o M. Abusala, 
Melaputa IIuse, Agatti Island, 
Union Tëi'ritry of Lakshadweep. 

(By Add.CtëSi N. Anilkumar) 

Versus 

1. 

 

The Ad thii-iistrator, 
Union. Territory of Lakshadweep, 
Kavaratti.-682551 

Applicants 

2. 	The ChairpesOn, 
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Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$1. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy C011ector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N.P, S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kaipeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti -682555. 

Applicants 
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4. 	The Director, 

Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)) 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 	 - 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Ki!tan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy 1 Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareern C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya 1J., aged 48 years, S/o Ahamed, 
Uriyoda 1-louse, Agatti. 

Urnilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi 1-louse, Agatti. 

%,\I,- 
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10. 	Saromma M., aged 39 years, D/o l-Iarnza, 
Mariyathoda 1-louse, Agatti. 

AshrafA.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

Shaffabi P.P., aged 36 years, Dbo Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-6 82554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. OA 4441/2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 
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The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

Harneed K., S/o Abdul Rahman, aged 36 years, 
Keelazillarn H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleern K., S/o Badar K, aged 28 years, 
Kuttukum (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual labourer in 
Lakshadweep Building Development Board, Ki ltan. 

I-Iismirioor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 	 Applicants 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

1 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. O.A No. 488/2013 

Respondents 

S aim ath 
D/o. Sayed Koya 
Madapally House 
Chetiat Island. 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocatç Mr. S. Radhakrishnan) 

70. 0A492/2013 

\K;-- 

Applicant 

Respondents 



K. Bushra Begum, W/o Hakeern, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Hu sbandry Unit, Am in i. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iaiinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Diector of Panchayat, 
Departent of Panchayat, 
Union Territory of Lakshadweep, 
Kavarãtti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

i. 

(By Advocate:, Sri S. Radhakrishnan (R1-3)) 

71. OA 499/2013 

Rahmáth Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadarnat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

Mohathiiied Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadarnàth Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 
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Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Departient of Rural Devel opinent) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshad weep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthu Koya K 
CasualLabour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninarnel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682,552 	 Applicant 

(By Advocate: Mr.TCG Swarny) 

Veisus 

The Adinistrator 
Union1rritory of Lakshadweep 
Lakshdd\'eep Administration 
Kavarafti, - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Sebretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan (Ri -3 ,5&6) 

73. O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kava1'hetta House, Androth. 

Shahida Beegum K. 
D/o. Hainzakoya 
Kandlath House, Androth. 

SubaidaM. 
D/o. Kidave U..K 
Makk& House, Androth. 

AyshaHegurnP.V.K 
D/o. Yakoob P.K 
Puthiyá Jentarnve1i Kad 
Androth 

Rahmath Beegurn K: 
D/o. Hamzakoya P.Pk 
Kunhali House, Androth. 

ThahiraL. 
D/o. Seethi Nallal 
Lavanäkal House 
And roth. 

Subaida A. 
D/o. Syed Mohammed M. 
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Aliyathara House, Androth. 

Fathirnathu Suhurabi P.V.K 
D/o. Majeed P.V.K 
Pentarñbeli Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyarnrnada 1-louse, Androth. 

Haseena Beegurn C.P.I 
D/o. Abdulla MP 
Chemmachery Puthiya 111am House 
Androth. 

12 	HabsabiP.U.P 
D/o. Fakarukdheen K. Cheriyadarn 
Ummathabiyapura I-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adininitration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

Directàte of Industries 
Union Territory of Lakshadweep 
Kavarathi, represented by the 
Director of Industries —682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

Has eena Haseenabi Therakkal 
Therakkàl House, Kadarnath 
Data EjØy Operator 
Village bweep Panchayath, Kadamath 	 Applicant 

(By Advocat& Mr.R.Sreeraj) 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Vi11age ([)weep) Panchayath 
Kadarnat-682 556 

The Chairperson 
Village (I)weep) Panchayath 
Kadarnat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 
Kadarnat - 682 556 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan (Ri -3 ,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Ki itan 

2. 	K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 



los. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan—.682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3 & 5) 

76. OA 566/2013 

Saflyath S 
Cook, Government High School 
Kad arnath 
Residing at Pallarn, Kadarnath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadarnath 
Residing at Kailiyamrnakada 
Kadarnath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kad amath 
Residing at Biriyornmada 
Kadarnath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 
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UrnrnerP.P.I 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadarnath Island 

HidayathullaP 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadarnath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadarnath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadarnath 
Residing at Puthiyapura 
Kadarnath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.Schoo!, Kadamath 
Residing at Biriyornrnada 
Kadarnath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadarnath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
•Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



.• 
Government J B School 
Kadarnath —682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr. S .Radhakri shnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kaaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilarn House, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi House, Kavaratti. 

V)"-- 
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Muhammed Sàlih 
Aynepura House, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kavaratti. 

Saleem 
Pallicharn 1-louse, Kavaratti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayed Abdul!akoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyarn House, Kavaratti. 

Jamaliyath 
Thirinipura House, Kavaratti. 

FazeelaBeegurn 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad House, Kavaratti. 

Firozkan 
Athnacharnrnada I-louse, Kavaratti, 

Jaffer 
Marikilarn House, Kavaratti. 

Arnanulla, 
Mela 111am House, Kavaratti. 

IT Sirajudheen 
M olokepura I-louse, Kavaratti. 

Hiyasudheen 
Charnayathapura I-louse, Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti.• 

Muneer 
Kuttipapepura 1-louse, Kavaratti. 



•• 
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Ashik 
Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura Ho use, Kay aratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 

Applicants 
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Pin - 682554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

79. OA 582/2013 

Rash eed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sul'fabeegurn 
Cook, G.I-LS Kadmat 
Residing at Melachetta Haijurnakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

The Director of Panchayath, Union Territory of Lakshadweep, 

\~n' 
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Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin-682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Libraiy, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Ri, 2, 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, S/o. I-Iamzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director - 682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. OA 635/2013 

Fathahudheen K.P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, Sb. Abdulla, Mariyathoda House, 
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Agatti. 

K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyarn 
Mukriyoda House, Agatti. 

K.M. Arnina, aged 46 years, D/o. Abdul Rahrnan, 
Kuttiyarn Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territoiy of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge, 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Charge, Rajiv Gandhi Speciality Hospital, 
Agatti —682 553. 

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 

Applicant 



00 
Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adrnn.), Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhakrishnan) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura House, Kilthan Island P.O., 
U.T. of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

Respondents 

Applicant 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island. - 682 556. 	 Respondents 

.~ 

85. OA 880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadweep- 682 558 	 Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

U ni on Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island - 682 555 
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2. 	Director of Panchayath 
Union Territoiy of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Kiltan Island 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr. S .Radhakrishnan) 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadweep- 682 554 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavarattj Island - 682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

Respondents 

Applicant 

Respondents 



t. 
OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

Applicant 

1. 	The Administrator 
Administration of the 
Kavaratti - 682 555 

Union Territory of Lakshadweep 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyammada I-louse 
Agatti Island 

Buar Jambar T.P 
Thekiapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 
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Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682 555 

The Deputy Director (Admn) 
Lakshadweep Development Corporation 
Kavarattj - 682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr. S.Radhakrishnan) 

89. OA939/2O13 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillarn House 
Kalpeni Island 

KunhikoyaM.V 
Mathil Valiyammada House 
Kalpeni Island 

KidaveK.O 
Kakkachiyoda House 
Kalpeni House 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

Respondents 

Applicants 
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The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr. S .Rad'hakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

App! i cants 

*V,--- 
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Village (Dweep) Panchayath 
ndroth Island represented by its 

Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpen i, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpen i, Union Territory of Lakshadweep 

P.Moharnmed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath 1-louse 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

p 
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4. 	Junior Engineer, 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territoiy of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

3. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

93. OA 1202/2013 

Akathãr Ahammed K.K 
Interñál Inspector 
Agricultural Departthent,, Kalpeni 
Kunnarnkularn House 
Kalpeni Island 
Union, Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union' Territory of Lakshadweep 



'S 
3. 	Fareeda Beegurn P.V 

Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamvelj I-louse 
Kalperi Island 
Union. Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C. 	howkathali. 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeñi. 
Residing at Chemmanam Pally I-louse 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

I. 	ThIionofJndia 
Reprnted by the Secretary to 
GoVriiment of India, 
Mihistry of Home Affairs 
New Delhi —110001. 

Applicants 

Respondents 

Applicant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
,Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

AR 11 I1R 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original App1iations are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Vil lage/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily, wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who ha ve  retrenchcd on completion of the period of engagement, 

the prayer is for issue a direction to re-engage them. 
tC 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

V illage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual iature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention: - 

Secretary, State of Karnalaka & Others Vs. Uinadevi and Others - 
('2006) 4 SCC 1. 

State of Rajasihan Vs. Daya La! - (2011) 2 SCC 429. 



. 
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Salya Prakash and Others Vs. State of I3ihar and Others - 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T Thimmiah (1972) 1 SCC 409. 

Jeemon V.R. Vs. Slate of Kerala - 2012 (1) K1-IC 397. 

Slate of Kerala Vs. Valsarnina - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, 	Industries, 	Environment & Forests, 	Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in •fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa - (1972) 1 scc 409 & B.N.Nagarajan - (1979) 4 scc 
507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by its ef may not be a ground for directing 
regularization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some must be done within the 
four corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

violatiOn, of the provisions contained in the relevant Act and also the 

doctrine Of equality enshrined under Articles 14 & 16. 1-lowever, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex' Court had held thus:- 

"If/he appointment itself is in infraction of/he rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratification or regularization is possible of an act which 
is within the power and province of the authority, 61 there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regular izat ion cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Distri ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra)at that point of time. 

Be th'at as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appeais that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Adininistration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departmehts under them. It has been noticed that in some of the 

departhients, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

app1icahts 'shave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, 	it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats fir granting 
temporary status to casual labourers as per the parameters of the 
scheihe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical Jbrinalities are completed and the 
Scheme is made applicable expeditiously. 

c,) From the date of issue of these orders and until the Lakshadweep 
Admiiistration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
ihe,regular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

1 1, 

(d) No casual workers, including the applicants, who are in the 
seri.i'ke of the Pancha5'ats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering themfor the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully persed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the island Council of 
Androti/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority firoin the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/Icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of UT of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administrthion................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by /ie administration and that would make all 
the dlffrence. The island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
pro gramnme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons ............. ..... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of' funds granted to the Village/District 
Panchavat for developmental purposes towards expenditure on 
account of' wanton appointments of sta/j against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was amatter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization,) Scheme 1993 and prescribe it 
prospectively to the Panchayais for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appo intmnents till the Lakshadweep A din in istrat ion frames 
Scheme, is illegal and do not fall within the jurisdiction, of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of 2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only'by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being made on 	political basis 	and some 	of the 

disengagements/retrenchments also have political colours. 

1\~ 
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In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for 	the 	Panchayat 	to 	execute the various works . like road 

constructi on/repair/maintenance, water supply, drainage, local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the L•akshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

workingfor more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State o/Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, th cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	 break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/I TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 



S 	 A315 

Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to cafe goty (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum 01100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departrnents have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled toget the 
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benefit qf relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal cOmplications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the islands. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while, making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 3665  

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. / 

K.GEORGE JOSEPH 
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